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Ref. No. & 122 - Dated 2 & .15,

To, Through Emaii

The Registrar

National Green Tribunal
Principal Bench

New Delhi.

E-mail : judicial-ngt@gov.in

Sub.-Report in Compliance to the direction issued by Hon'ble
National Green Tribunal on 05.04.2024 in O.A. No. 122/2024

Manoj Kumar Vs Shubh Chemicals & Organosys & Ors.

With reference to the subject mentioned above kindly find enclosed
herewith the Report in compliance of the order issued on 05.04.2024 by
Hon'ble National Green Tribunal in O.A. No. 122/2024 Manoj Kumar Vs
Shubh Chemicals & Organosys & Ors.

Encl. : As above.

Yours faithfully
\i /‘E) (
-
(Ankit Singh)
Regional Officer
Copy 1o :
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2. District Magistrate, Muzaffarnagar for information.
3. Shri Pradeep Mishra, Advocate, Hon'ble Supreme Court/N GT, New Delhi for perusal

and necessary action.
Chief Law Officer, U.P. Pollution Control Board. Lucknow for information.
Chief Environmental Officer (Circle-3), U.P. Pollution Control Board, Lucknow for
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Action Taken Report in Compliance to Order Dated 05.04.2024 Issued by

Hon’ble National Green Tribunal, New Delhi in O.A. 122/2024 Manoj Kumar

Versus Shubh Chemicals & Organosys & Ors.

1. Background

The applicant Mr. Manoj Kumar resident of Wazidpur Kawali, Tehsil Jansath, District
Muzaffarnagar filed the present application raising the grievances regarding
establishment/operation of respondent no. 1 M/s Shubh Chemicals & Organosys,
Muzaffarnagar engaged in production of Sulphuric Acid in non-industrial area in violation of
environmental norms and incident of leakage of gas causing damage to crops of the applicant
and others.

Vide order dated 07.02.2024, Hon’ble Tribunal issued directions constituting Joint Committee
including CPCB, UPPCB and District Administration. The joint committee was directed to
inspect the industry and nearby areas and verify the factual position and take appropriate
remedial action within one month.

In compliance thereof, the joint committee inspected the unit and villages around the unit on
dated 29.02.2024. The joint report was submitted to Hon’ble Tribunal on 04.04.2024 including
the violations observed during inspection and recommendations of the committee which
needs to be complied by the unit.

In reference to the joint report, Hon’ble Tribunal issued directions on 05.04.2024, Effective
part of the order issued by Hon’ble Tribunal states :-

“«

.. Accordingly, respondent no. 1- project proponent is given opportunity to file his
response to the observations in the report of the Joint Committee and also directed to take
appropriate remedial measures immediately with regard to the aspects highlighted in the
report of the Joint Committee in accordance with rules and submit compliance report before
this Tribunal within two weeks (by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF) with a copy to
UPPCB.......”

...On receipt of a copy of the compliance report from respondent no. 1- project
proponent, UPPCB shall verify status of such compliance and immediately take action against
respondent no. 1-project proponent by issuance of order for closure in case of non-compliance

”

and file its report at least one day before the date of hearing hereby fixed...............

2. Action Taken Report

e On the basis of the finding/facts and violations observed by the joint committee during
inspection on dated 29.02.2024, recommendation letter was sent to UPPCB Head Office
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Lucknow for issuance show cause notice for imposition of Environmental Compensation
and issuing show cause notice for closure u/s 33A of Water (Prevention and Control of
Pollution) Act 1074 as amended vide letter no. 1370/C/S-217/MZR/2024 dated
28.03.2024 by Regional Officer, UPPCB, Muzaffarnagar (Annexure-1).

UPPCB H.O. Lucknow issued Show Cause Notice u/s 33A of Water (Prevention and
Control of Pollution) Act 1974 as amended with directions for imposition of
of Rs. 10,000/- per date of
inspection/observation of the violation till the rectification of violation vide letter no.
H08867/C-3/Jal/467/M.Nagar/2024 dated 02.04.2024 (Annexure-2).

Hon’ble Tribunal in it’s order dated 05.04.2024 has directed that “........ 9. On receipt of a
copy of the compliance report from respondent no. 1- project proponent, UPPCB shall

Environmental Compensation day from the

verify status of such compliance and immediately take action against respondent no. 1-
project proponent by issuance of order for closure in case of non-compliance and file its
report at least one day before the date of hearing hereby fixed. ............”

Reply has been filed by respondent no. 1 on dated 16.04.2024 (Annexure 2-A).

In compliance of the above directions issued by Hon’ble Tribunal, inspection has been
carried out by UPPCB on dated 20.04.2024 in order to verify the facts mentioned by the
unit in it’s reply dated 16.04.2024 and also compliances done by the unit as per the

recommendations made by the joint committee in the joint report submitted to Hon'ble

Tribunal on 04.04.2024.

Point wise compliances observed by UPPCB in reference to the violations observed

and in reference to the recommendations of the joint committee is detailed below :-

Violations Observed/ Recommendations of the

joint committee

Compliances found by
UPPCB during
verification inspection
on dated 20.04.2024

Action taken

The wunit is required to carry out an
independent safety audit of its industrial
activities with the help of an expert, not
associated with such industrial activities and
has to forward a copy of the auditor's report
along with its comments, to the concerned
authority within 30 days after the completion
of such audit.

The unit is also required to update the safety
audit report once a year by conducting a
fresh safety audit and forward a copy of it
with his comments thereon within 30 days to
the concerned authority.

The unit failed to produce any safety audit
report or any evidence of submission of
safety audit report to concerned authority.

Unit has submitted the
safety  audit  report
audited by independent
auditor which is certified
and NSC Certified as
competent auditorfor
Safety Audit (PESO). Unit
complied with the
direction to  submit
safety audit report to
SPCB. (Annexure 3)

Unit complied with the
directions/
recommendations. No
action required

4,

In view of the quantity of hazardous
chemicals handled by the unit, the unit is

Unit has submitted Public]|.

Liability Insurance Policy

Unit has complied with
the direction to submit

Page 2 of 5
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required to take out (before starting of
handling any hazardous substance) one or
more insurance policies under the Public
Liability Insurance Act, 1991. However, the
unit has not taken any policy under Public
Liability Insurance Act, 1991. O.A. No.
122/2024 Manoj Kumar Vs. Shubh Chemicals
& Organosys Pvt. Ltd.

under Public Liability
Insurance Act 1991. The
policy No. i
3407003623010000016
which s upto
31.10.2024.

IS

valid

Public Liability Insurance
Polity to SPCB. Annexure
4.

The unit has submitted hazardous waste
manifest pertaining to disposal of hazardous
waste to TSDF and the unit has applied for
authorization under Hazardous and Other
Wastes (Management and Transboundary
Movement) Rules, 2016 from U.P. Pollution
Control Board, which is under process

Unit has
obtaining
Waste
under
Other
(Management
Transboundary
Movement) Rules, 2016
as amended via online
application dated

18.03.2024  which

applied for
Hazardous
Authorization
Hazardous and
Wastes
and

is

Complied

ii. The

Recommendations regarding treatment of
effluent through ETP

The unit has not provided proper effluent
treatment plant.

unit neutralizes acidic effluent
generated in the process in pits by mixing
different streams. It was
informed that the neutralized effluent is
used in gardening.

No dosing system meant for neutralization

wastewater

was observed.

iv. The unit does not have any treatment

system for treating high TDS effluent likely
to be generated from neutralization as well
as for treatment of rejected wastewater
from DM water plant.

under process at SPCB.

i. Unit has established
Effluent  Treatment
Plant of Cap. 3.0 KLD
which verified during
the inspection on
dated 20.04.2024.
The photograph of
the same is annexed
as Annexure-5.

ii. Unit
tank with dosing of
lime, poly electrolyte
and Alum, settling
tank with Aerator,
Final
tank, pressure sand
filter
carbon

has collection

neutralization

and activated
filter. The

generated
through the process is
being treated by the

effluent

existing ETP  and
utilized in lIrrigation/
Gardening.

Unit has established
proper dosing system
as mentioned in

Complied

Page 3 of 5
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above point no. ii.

iv. Unit have lime dosing
for the reduction of
TDS as mentioned in
Point no. ii.

recommendation to
impose  Environmental
Compensation of Rs. 5.10
Lacs against the unit and

recommendation for
revocation of  Show
Cause Notice issued

against the industry on
dated 02.04.2024.

7. Analysis report of Sample collected from the |Unit has established|Complied
neutralization tank indicates parameters|Effluent Treatment Plant
above the prescribed limits, which also|of Cap. 3.0 KLD which has
indicates that the system is not efficient. been verified during the

inspection on dated
20.04.2024. During
inspection, treated water
sample was collected
from final outlet of ETP.
As per the analysis
report, all the
parameters have been
found within the
stipulated norms. Copy
of report is annexed as
Annexure-6.

8. The unit has not provided any alarming|Unit has installed Sulphur|Complied
system to be used in the event of any|oxide meter, pH meter
leakage. No satisfactory information|for sulphuric acid with
regarding management of leakage of|alarm system and
hazardous chemicals handled by the unit viz. | Hooter. Photograph s
Sulphur Dioxide / Sulphur Trioxide /|attached as Annexure-7.

Sulphuric acid could be provided by the unit

9. Some of the process pipelines were observed |Unit  has  completed | Complied
without any corrosion preventing coating. |colour coding and
No colour coding / proper labelling was|insulation works on the
observed being provided to the process|established pipelines.
pipelines. Photograph is attached

as Annexure-8.

10. Show cause notice dated 02.04.2024 for|On the basis of the|Action have been initiated
imposition of environmental compensation is |inspection ~ done  by|against the unit for
stated to have been issued to the unit. UPPCB, Muzaffarnagar|issuance of Environmental

on dated 20.04.2024,|Compensation due to non-

compliances found during
inspection of the joint
committee till the unit has
been verified complying
during inspection carried
out by UPPCB

Page 4 of 5
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3. Conclusion:

As per the above verification, it has been observed that the unit has complied with all
the recommendations of the joint committee submitted in the joint report. In reference to the
show cause notice issued to the unit by UPPCB H.O. vide letter dated 02.04.2024, Regional
officer, Muzaffarnagar vide letter no. 79/C/S-217/MZR/2024 dated 23.04.2024 has sent
recommendation to impose Environmental Compensation of Rs 5.10 Lacs against the unit
from the date of inspection of the joint committee on 29.02.2024 till it has been verified by
UPPCB during inspection on 20.04.2024. The copy of the letter is annexed as Annexure-9.

The above report is put up for perusal and necessary action please.

8

£

(Imraan Ali) (Ankit Singh)
Asstt. Env. Engineer Regional Officer
UPPCB, Muzaffarnagar UPPCB, Muzaffarnagar
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Annexure-

AT : 0131-2436493

Email ; romuzaffarnagar@uppeb.in

UPPCE

;T ag T~ STIE ﬁ%‘g YRR @ég W ST
SaNpe~ U.P. POLLUTION CONTROL BOARD, MUZAFFARNAGA
L 6—di, W% AT, FOTHCTIR—251001 (So¥o)

< o | / ’a”"lzg 3
Ref. No. — 7 @) 5-2V7 /M= Lo Y s I lcé-“\
qar #,
T TR ARPR) (gei—3)
Iowo TSN FRF 9
T |

fawa—m0 gosfiocio # Aifra aovo WRear 122 /2024 WIS TAR I gu Sl
s AR (v e § wRa Ay e 07.02.2024 @ aqura F gt
o 7 dfeew we AFEEIRN wofo, Tm ool aedla wewe, Rrar
TITHEIR & fa06g o (aquor Faner @ Py sifee 1074 s R
Bt YURT 33Y & A SRYT gare Mfew o) 53 o & g §)
wEiey,
T SR s sea w8 % wo goshodo § AR elogo W
122 /2024 IS FAR 99 YW Difwel Tos ARG Uos orgsf & Uiy sty fadie
07.02.2024 & AU § =N Ho gu Sbew yoe SRFRT woldo, um =iad,
eIl IS, ISTell JOdsaTR &7 e 1ida Wywe afify gRT e 20.02.2024
Bl 5T AT | ST B T F BRI B ST UF B R G 2

TR @ Al & FIAR fRAF 20022024 B Wyww IRR @ Adwm @
AN SENT H T ST TR (@@e), ieesee fie @ gfei o ([@e
gIeX WRE Ch ATSEHe) W o & T THET 3Y A% 2g dvay WiNTRmer Sobo
UEETT FREET 9IS d@e: W ST aRE T o) ui Rivedv aem @ 9w
e ¥ B wiet & T ¥ UgT Terds cop=358 mg/l TF TDS=5012 mg/l
Uy T, S e W e Sgewre /R &g MR weel § ofies & fgeser
T HoT T B |
Frferd s § f T WAl & emR W SEN & ey w9y e @
feis 20.02.2024 ¥ o1 wH R TR BT TR ¥ B O, 79 9P B @Y &g TR
10,000/~ FRICT 31 R ¥ gaigely gl oRRRe R o o <igea affe gri
BT e Egfodl 7 qolen srguer R ST W wel (euer FERer ud i)
AR 1974 TURRIRT @ ORT 337 & =TT RO FarEl Aed O Y oo @
HEIRT B AR 2

WS~ IUU G AR |
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H1o THoshodlo W @ifva sovo YT 122 /2024 R O 7 s o O
Sea e AR s oy A wiild sew faais 07.02.2024 W
mﬁmﬁowﬁﬁmwa‘ﬁﬁmmoﬁmmm.

Tl s, e SR @ W A ST |

SRIg fawas w0 geoshodlo ¥ Aifra afioto AT 122 /2024 FAS PAR A
w%ﬁwwﬁﬁ#@vwmﬁmﬁﬂmﬁw ' 07.022024 B GETA HI
ore1ad € —

T, 5. in view of the averments made in the application, we also consider it
appropriate that a Joint Committee be canstituted to verify the factual position and take
appropriate remedial action. Accordingly, we constitute a Joint Committee comprising of
representatives of the Central Pollution Control Board (CPCB), Uttar Pradesh States Pollution
Control Board (UPSPCB) and the District Magistrate, Muzaffarnagar and direct the same to meet
within twa weeks, undertake visits to the site, look into the grievances of the applicant, associate
the applicant and representative of the concerned project proponent, verify the foctual position
and take appropriate remedial action by following due course of law. The UPSPCB will be the
nodal agency for coordination and compliance. 6. Report of the Joint Committee be filed within
one Monthe...oeeererens =

oo wHodledlo g WRe S SRl @ e ¥ SRR do IW HiiGew Twe
SR/ wofo, Im <), Tedie Smws, Rier AereR Bl e 1fod |y
WRE =RT fediE 20022024 @ o war| Flewr & wwa S ARER B wu # #
WWM,WW@%W%W@WWWWIW
e iRy @ s & g sty e €
1— e of 2022 © GAfoT 1 SEM ¥ Bed A B WY § oW} USSY 42

Hoe+ /fam Fiw Ieags @ARre) o1 v 3R wogRe ofTe (98%) 125

Hioed / o &1 Scared 591 s 21

o SENT A O @1 YANT TRel WAISHT 2 10 fheho /fa e sl wae |
170 el /R far o 84 wehw &1 godo Teve O fSuidie 9 180
fav—crﬁ%p/ﬁ? v oot Frspdor 3 sFmRa W §, Rt der faie 03.08.2026
TP B

3= 9ET ¥ TR wEeE sl soaE 2 o /RA B Frare diew T @
g o fFar ower 2 e oEfe ka9 wihg SaEE 3 e /e @
yRreer IfpadeTE e v deiim o @ w9 a9 g, ghead
SOAE B AN dee caduire U9 RiEE e WEd har w21 REie 2002
2024 Y WY R @ FRiewr 3 IRM ST 7 wnfla e e (Agere),
oo e 1F BT <R (e 9t R <F JScele) ¥ udl & T
THRT BY [veiyer 8 duaa UANTIEn S0¥0 YeuYT I §IS wEe § Ol
FRE T | W AT SR ¢ guR <jfgased e 9 ek S & T
¥ wgfi Weee COD=358 mg/l U9 TDS=5012 mg/l T X, W f& ¥ dee
sHerui / Ri=ng &g Pl et & ofe 81 fRvcor s daw &1
yga affy & amen F i & fowe Freg deglval & 1E € -

2. The unit has installed production capacity for 125 MT / day of Sulphuric Acid. The unit
has capacity to store 1215 MT Sulphuric acid, For production of 125 MT of Sulphuric Acid,
about 102 MT of Sulphur Trioxide shall be required. Both Suiphur Trioxide and Suiphuric
acid are listed as hazardous chemicals under the Manufacture, Storage and Import of

T idesiay Mital Siepevuo eepoit 2029k " .Q’“)

Lf*&"




208

Hazardous Chemical Rules, 1989. As per rule 10{4) to 10{6) of the aforementioned rules,
the unit is required to carry out an independent safety audit of its industrial activities
with the help of an expert, not associated with such industrial activities and has to
forward a copy of the auditor's report along with its comments, to the concerned
authority within 30 days after the completion of such audit. The upit is also
required to update the safety audit report once a year by conducting a fresh safety audit
and forward a copy of it with his comments thereon within 30 days 10 the concerned
authority. The unit failed to produce any safety audit report or any evidence of
submission of safety audit report to concerned authority.

in view of the quantity of hazardous chemicals handled by the unit, the unit is required to
take out (before starting of handling any hazardous substance) one or more insurance
policies under the Public Liability insurance Act, 1991. However, the unit has not taken
any policy under Public Liability insurance Act, 1991.

5. The unit has not provided proper effluent treatment plant. For effluent treatment, the
unit has provided only concrete lined pits. The unit informs that it neutralizes acidic
effluent generated in the process in these pits by mixing different wastewater streams. i
was informed that the neutralized effluent is used in gardening. However, no dosing
system meant for neutralization was observed. Further, the unit does not have any
treatment system for treating high TDS effluent likely to be generated from
neutralization as weil as for treatment of rejected wastewater from DM water plant.

7. The unit has not provided any alarming system to be used in the event of any leakage. No
satisfactory information regarding management of leakage of hazardous chemicals
handled by the unit viz. Sulphur Dioxide / Sulphur Trioxide / Sulphuric acid could be
provided by the unit.

w

8. Some of the process pipelines were observed without any corrosion preventing coating.
9. No colour coding / proper labelling was observed being provided to the process
pipelines.
ST WAl @ gfen SEM & el a0 ygEw fEe 9 grr Prefid
g @ e Aol @ srenla sresIeT Br ¥ ok wdM @ fieg Wgw Wil @
fieror f&Te 20022024 W 9 T (& AR BT TOME 7 2 WR, 99 95 F7 SR
g O 10,000 /— GfeIfesT B &¥ W wiexelw aftff aRRifT far simr sfg 8
T wodied el @ U vl @ feg dgew P & Riw 20022004
ﬁmw%wquawﬁ,aﬂwaﬁm%@m 10,000 / — wfafes
B W W Tl aRgR SRR R W v s wRRT gRT @) T SRt 5
ORI SEUE R S T S (gguer AR o ) afifae de74 suTeeRG
Pt ERT 330 & Iola HRYT garel e 9N 5 S &6 deghy @Y ol tn

Q.

(S areh)

o
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s CENTRAL LABORATORY
w7 UTTAR PRADLESH POLLUTION CONTROIL BOARD
-, w
p%?ig‘“ Building. No TC-12V Vibhuti Khand, GomUi Nagar, Lucknow-226010

Ref No: 25133032/MuzaffarNagar/2024 Date:12/03/2024

i- Name of Industry: SHUBI CHEMICAL AND ORGANOSYS PVT LTD, Kh No 116] 1162 Village Dhansri Tchsil Jansath
Muzaltarmagar, MUZAFFARNAGAR.251314

2- Address of Industry: K11 No 1161 1162 Village Dhansri Tehsil Jansath MuzafTarnagar MUZAFFARNAGAR 251314

3
4
5- Type of Sample (Grab/Composite/Integrated): Grab

District: Muzaffarnagar

Description about sampling point; Cooling Tower (Circulation)

o
[

Sample Collected By: Ankit Singh Regional Officer & Imraan Ali Assistant Environment Linginecr

~J1
1

Colour and Odour: - -

B- Quantity and Packing: 1.0 . PV(

Bate of Sample Collection: 29/02/2024

1= Analyis Indeoted by: RO MuzaffarNagar
11- Date of sample receipt in Lab: 01/03/2024

b=
t

Paramecter/Method Name Unit Results Standard Detection I
Range
pll, APLIA 24th Ld. 45008: 2023 - 8.57 - 02-12
Suspended Solids , APTIA 24th Ed. 2540 mg/l 58.0 - 10-20000 myg/l
[ Total Suspended Solids dricd at 103-
105 °C 2023 _]
Dissolved Solids, APIIA 24th Ed. 2540 C myg/l 4916.0 - 10- 30000 mgrl |
Total Dissolved Solids dried at 180 °C
*M' 2023
Tatl Salids. APIIA 24th Ed.2540 B: mg/l 4974.0 - 10- 30000 mgt |
2023
BOD, APHA 2410 L 3 day 27 'C 1S my/l 32.6 - 1.0 30000 mgl |
3025 Part-H); 1993 Biv 2023 o . |
COD.APHA 24th lid. 5220 13 Open mg/l 268.0 - 5.0 - 10000 myr
| Reflux Method 2023 | :

Relference- (1) General Standards for discharge of enviconmental pollutants are as part-A LElTluent (Schedule-V1), The Ivironment (Protection) Rules. [9%6
soareet waww.epehanicnGeneral Standavds.pdt. Besides these standards, refer EPA standords for specific purpose

FMun-NABL Parameters.

S 1 b eesuelis n ahe Tast Repoo eelone only 1o the meme resied 2 The repoez shal] nor Be reprsdnced-except s el wiilw the wrinen penisssn of lboraton 3 The tost ropett pertans to the sangie ¢
weets el Lab

Reinurk: N

Analysed by-
[Dr Alka Singh (SA)]

Authorized b}' :
SAMRENDRA 2t vomedty

S[NGH Date JOX AT 607 RAM Sfﬂlll:\::alli:‘::!
5 S = . - 'R . Uate sl
Samrendra Singh {ASO) GOPAL 05 s

Chief Environnental (3ficer
Central Laberaton

100 Pago 3
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oo CENTRAL LABORATORY
oy UTTAR PRADESH POLLUTION CONTROL BOARD
?‘ﬁ% Building. No TC-12V Vibhuti Khaod, Gomti Nagar, Lucknow-226010

| TEST REPORT: WASTE WATER LABORATORY

Ref No: 25133057/ uzaffarN agar/2024 Date:12/03/2024
1+ Name of Industry: SHUBII CHEMICAL AND ORGANOSYS PVT LTD, Kh No 1161 1162 Village Dhansyi Tehsil Jansath
Muzuffaenagar, MUZAFFARNAGAR. 251314

2- Address of Industry: Kh No 1161 1162 Village Dhansri Tchsil Jansath Muzaffarnagar MUZAFFARNAGAR 251314

3~ District: Muzaffarnagar

4- Description about sampling point: Ncutcalization Pit

5- Type of Sample (Grab/Composite/Integrated): Grab

- Sample Collected By: Ankit Singh Regional Officer & Imraan Ali Assistant Environsent Engincer

7- Colour and Odour:; - -

8- Quantity and Packing: 1.0 L. PVC

9- Date of Sample Collection: 29/02/2024

10- Analyis Indented by: RO MuzaffarNagar

F1- Date of sample receipt in Lab: 01/03/2024

o

= o r = '
' Paramecter/Method Name Unit Resuits E Standard Detection
______ B N 3 . I Range ]
plL APIIA 241h Ed. 45008: 2023 . : 11,69 | ) 0212
Suspended Solids , APILA 24th Ld, 2540 mgrl 60.0 - 10-20000 mg/l
D Total Suspended Solids dried at 103-
o 105 °C 2023
Nissolved Solids, AVHA 24th Ed, 2540 C my/| 5012.0 - 10- 50000 mg/|
Total Dissolved Solids dried ar 180 °C ; '
2023 ;
Towl Sulids, APIA 24th Ed.2540 B: mg/! 5072.0 - 1050000 mgl I'
i 2023
- 1 eses
BOD. APIIA 24th Ed, 3 day 27 °C IS mg/! 46.0 3 I 1.0 50000 my! |
3023 { Part 44): 1993 Bio 2023 :
i COD, APHA 24th Ed. 5220 B Open mg/l 358.0 - S.0-100000 ma |
| Reflux Method 9023 i

Reference- (1 Ceneral Standaeds for dischurge of covironmental poltutants are as past-A Effluent (Schedule-V1n, The Favironment (Protection s Rules, 1951
sareet wan epeh nie inGeneralStndards.pdl. Besides these standands., reler E2A standards tor speeific purpose

SNOI-NABL Pamanewers,

St bl neanlis i e Lt Sepors sedate unly 1 e me- Boatal Ela nepunt bl wen b remanalin s3atedpom il st i aailige Prepstestia o) Lebooatas 4 VR ok o or pak oo ety et - es
Towetued 11 b ab

Remarh: V1

Analysed by-
[ Alka Singh (SA)

Authorized by

SAMRENDRA Ul e e SRR RAM Bigitally signed
SINGH 2ot 20240392 1 2305 18, gty by BAM gnmt
Samrendra Singh (ASO) Dare: 20240337

el Emvirtmm T OFer
Central Laboratory
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el CENTRAL LABORATORY
S UTTAR PRADESH POLLUTION CONTROL BOARD
N Building No TC-12¥ Vibhuti Khand, Goméi Nagar, Lucknow-226010
TEST REPORT: WASTE WATER LABORATORY
Rel No: 28 I33047[MuxnffarNagarf2[}24 Date:12/03/2024

b= Name of Industry: STHUBH CHEMICA!. AND ORGANOSYS PVT LTD, Kh No 1161 1162 Village Dhansri Tehsil Jansath
Muzaffarnagar MUZAFFARNAGAR 251334

2+ Address of Industry: Kh No 1161 1182 Village Dhansri Tehsil Jansath Muzatfarnagac MUZATFARNAGAR 25134

- Distriet: Muzaifarnagar

g

4- Description 2bout sampling point: Cualing Tower(Soft Waer Storage Tank Qutler)
5- Type of Sampie (Grab/Composite/Integrated): Grab

6
7- Colour und Qdour: - -

8- Quantity and Packing: 1.0 [, PVC

9- BDale of Sample Collection: 29:02 2024
10~ Analyis indented by: RO MuvaffarNagar

- Sample Cellected By: Ackit Singh Regional Officer & Imraan Al Assistant Environment Engincer

=

1= Date of sample receipf in Lab: 014032024

s 1y e ~— .
| I’m ameter/Method Name Unit Results I Standard Detection !
f Range

Vo gy Zi
i P APHA Mah Ed, 45008: 2023 - 8.32 - g-12 |
1 Suspended Solids | APHLA 24th Ed. 25410 mg/ 32.0 - 10-20000 mg’ l I
D 1\ Suspended Selids dried ar 103- '
B 105 ¢ 2023 ; gy
i $H l\u Solids. APLTA 24th 13d. 2540 C mg/l 2418.0 - ’ 10- 50000 mg!l
¢ Tutal Dissulved Solids dried at 180 °C !
2023 ‘;
imal Solids, APIIA 24th 12d.2540 B: mg/l 2450.0 - 10~ 50000 mg/! .
2023 1
“ bOIJ APHA 2th 1id. 3 day 27 °C 18 mg/l 14.0 - L.O-30000 myd |
{3025 Part<H): 1993 Bio 2023 i ey g —"*—1!
CODAPHA Xhh Bd 52208 Open mg/l 0.8 - (S USTH00U0 g |
_Reflus Method 2023 | A— (S

Relerence- (1) Genvtad Stavdards for dischinge of eny ironmental pollutants are s past-A L ITuent (Schedele-A 13 1TRe Loy imronment (8ot gaon? Rales s
sovreer wivw.encbaein GenerelSundards.pdf Besides these standaeds, refer 1LEA standirds Gir specific purpose

“Mun=N ABL Pomumeters,

e 1 e pesatis o sl Test Mo iate omls to the toms teand 2, Tae repurt <hat] not be eeptodued-aneept an bl w itk the wniten penisaon of Balwgutory ¥ Toe test awpuest perlanys b the ~aniple o
[ DR ARG TR % V01 1)

Remark: V1

Analysed by-
1Dy Alka bmgh {SA)]

Authorized by
SAMRENDRA ot omdb S LA RAM Ligitatly Signed
SINGH DOl LAA05.17 16 G Q51 hy RAM GOPAL
Samrendra Singh (ASQ) G}OPAL dale, 262413,
Chiel &nvircamiitd? Gilleer

Central Laboratory
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—— . Annexure-
= IR Yyl chgﬂia EREMIEIS 2

T UTTAR PRADESH POLLUTION CONTROL BOARD
wed  wgRan %\0 06673 /M 3/ (AC A3 EZ}{U?O?A faic 02" \*k'e‘\\
da A, ot

Ho 1 dfden oS AR wiofeo,

o ), aElld WIHvS,

Rren o | U 3 af 254

7z B 3z Yo Mden vs itfARr giofdo, a @R, aEdlle WeRie, e o
A T Tael, PRI Vlamge (@Bfere) @ wail o dergRe (RIS & Searest &g swdEd aftd
e WA R S (g R g ) s, 1974 & 047 @ deada ok e )

o R 3z Yo T dfeen e AR wofdo, T @A, TEHE SIS, fFer g
1 M M0 eHOMOAD A R Mov0 wew 122/2024 WA HHAR @AW I BB 108
ARG e gl A iR Iy R¥id 07022024 & e # afsa waFa wfAfy gaw fademor
Rem® 29022024 A Rra aram aifdq waFa afdfa @ & e & chwr sqar wwfer arar amar oa
e & e wRa L aEoE e ¥ 3ovar & vala 7 6 fReewor e # ggfiya gareas COD-
358 mel T TDS-5012 mg/l. 9w IR (BRWRY W) sfF P o saewie / Riard &g fawifia s

@ ¥f0F ¥ 7fda wyFd afRfA Zar Fesad avgfa 1 &

I, The unit has installed production capacity for 125 MT / day of Sulphuric Acid. The unit has capacity
to store 1215 MT Sulphuric acid. For production of 125 MT of Sulphuric Acid, about 102 MT of
Sulphur Trioxide shall be required. Both Sulphur Trioxide and Sulphuric acid are listed as hazardous
chemicals under the Manufacture, Storage and Import of Hazardous Chemical Rules, 1989. As per
rule 10(4) to 10(6) of the aforementioned rules, the unit is required to carry out an independent safety
audit of its industrial activities with the help of an expert, not associated with such industrial
activities and has to forward a copy of the auditor's report along with its comments, to the concerned
authority within 30 days after the completion of such audit. The unit is also required to update the
safety audit report once a year by conducting a fresh safety audit and forward a copy of it with his
comments thereon within 30 days to the concerned authority. The unit failed to produce any safety
audit report or any evidence of submission of safety audit report to concerned authority.

2. In view of the quantity of hazardous chemicals handled by the unit, the unit is required to take out
(before starting of handling any hazardous substance) one or more insurance policies under the
Public Liability Insurance Act, 1991. However, the unit has not taken any policy under Public
Liability Insurance Act, 1991.

The unit has not provided proper effluent treatment plant. For effluent treatment, the unit has
provided only concrete lined pits. The unit informs that it neutralizes acidic effluent generated in the
process in these pits by mixing different wastewater streams. It was informed that the neutralized
effluent is used in gardening. However, no dosing system meant for neutralization was observed.
Further, the unit does not have any treatment system for treating high TDS effluent likely to be
generated from neutralization as well as for treatment of rejected wastewater from DM water plant.

4. The unit has not provided any alarming system to be used in the event of any leakage. No
satisfactory information regarding management of leakage of hazardous chemicals handled by the
unit viz. Sulphur Dioxide / Sulphur Trioxide / Sulphuric acid could be provided by the unit.

5. Some of the process pipelines were observed without any corrosion preventing coating.

6. No colour coding / proper labelling was observed being provided to the process pipelines.

3Fd & e ¢ afed wyaa efafa ca f6d oA Adwor & @ 3@ # gdiaha dEd &
3CCUe GTAT AT 3EANT @ Uvd €15 gt a¥ 2024 de @eAfa fdd ¥, e e @ Seeoer giar gam arar

|
T & Ao gw dftacd gus SfidRm giofeio, 4T @R, =il WG, Riel JolddeTR g@nr
(801 arer qur @eEen) sfefaaA, 1974 gy & ar-33v & wfue) & 3edud & HE-9H &

[ )

?--W@—infb@uppcb.cum e-mail; info@uppceb.com
T4 H9EE www.unpch.com Web site www . uopeb. com
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TR TS FeEma & e W ufdgd wwta s ar @ @, A FA (IO AT an fng,
W, 1974 mwsifiny o PR AT SRR &1 S a2 uh UM Fca B
WA FTRA va I Ao @ e a aaa gee @ Re| Al (GO FraTor A ) s,
1974 & w1 33w W tmn 27(2) & weada e A W gz ufFrat & yefa sgar Ao g HABR qug
SRR UL T T— el aedfld aras e qameerme B afda aFd a@fAfd ga R
29022024 & R Pl A ) A e & e ) o wreafan wd #frr el ARG £
R RT1F 28 03 2004 & W uy A & AR wR R 3 HeraeArite AeAfAf@a Fror aqmn
ARE T R s | ’
TOTE R EN SRy Macy g TR wofio, i G, aadtet wirerrs, el qETEETTY @
& Zaw a¢ 2024 I fa waf a@ & Pafrea (Suspend) &1 f2ar Fra
T W RN E R W MEe e EtERm wofdo, T GRN, qEele wre, el g &
SCHIES HITE F1Y A Fo 3 R amv

DO AN S wew wReRa @ ag e 6 sme B do ™ dden wog SR mofdo, am B

TENE AE9Es. foren HOTHHRATR ﬁﬁaﬁmﬁﬁaﬂﬁmmgﬁmﬁﬁmmﬂmwﬁm
p—

mﬁ*maﬁmm#ﬁ?mﬂmWOGﬁoaUmWMr$aﬂmﬁ#m¢mm
ammﬁmmwxwmﬁom%ﬁmmmﬁmmmwm,m
ST %anmm¢a@mm@mmmmmﬁmm
29.02.2024 #Q?J‘mvﬁumﬁwmﬂmﬁ?PI-BO,N-1,F{-250,S-0‘5,LF-1.0 %0-10,000-/ fafes $rax &
?Qmmmmmmmﬂmﬁm@mmmﬁmﬁmﬁm
& Fv

mm&wﬁmﬁmamﬁm%mﬁqﬁﬁam%mmw15R?r$sima’ré$‘r
ﬂﬁaﬁimmmmmﬂmﬂﬁﬁammmmmHSﬁwm$
fevzy 3@ (sgwor fawor @ ) sffrE, 1974 FyraNfOd 1 W 33-U & Iada A FROT F@mH
mﬁ@mmmammﬁmﬁam.mwm

mmﬁaﬂrmqaﬁaﬁaa?;m@|

Fera—a79f? | m:w'.ur(\
HET qUETT 3 (39-3)

stafafa-fefafea # guar va smavas wda SRILGE

1. fSarfuesd, HAFFLAI |

2. 9faE sHers, HARAANT|

3. e faraear, fa*d'-ga fadur @us, 3040 grat @Rt [@o, HFRTEIR|

4. SOl Hfdiaedr, Ao FEUA, HAPBLAI |

S. A& ydAiar st ave Aasaee Bfaser 3u. wgyur fadavr @18, awEs|

6. a;ﬂ’m HOFR, Sodo wguuT fA@Hvr @18, Howwee @ gu &Y & WY IR WM F Hwe &
HAY A IeAr &1 Ieadd AiErr &1 mear 15 G A sraeds w0 @ Af¥E wen gAiked &

s Qo ly
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: CENTRAL LABORATORY
AR UTTAR PRADESH POLLUTION CONTROL BOARD
- Building, No TC-12V Vibhati Khand, Gomti Nagar, Lucknow-226010

TEST REPORT: WASTE WATER LABORATORY

Ref No: 28133057/MuzaffarNagar/2024

Date:12/03/2024

1= Name of Industry: SHUBH CHEMICAT AND ORGANOSYS PV LTD, Kh No 161 1162 Village Dhansii Tehsil Junsath

MuzalTarnagar MUZAFFARNAGAR 251314

- Address of Industry: Kh No 1161 1162 Village Dhansei Tehsil Tansath Muzatfarmagar MUZAFFARNAGAR 251314

3- District: Muzaffarnagar

4- Description about sampling point: Neutralization Dit

S- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Ankit Slﬂf.‘.h Regonal Officer & [mraan Ali Assistant Environmment Engincer

7- Colour and Odour: - -
$- Quantity and Packing: 1.0 L PVC
9. Date of Sample Collection: 29/02/2024

10- Analyis Indented by: RO MuzaffarNagar
11- Date of sample receipt in Lab: 01/03/2024

_ et e P S = = = =
Paramcter/Method Name Unit Results Standard Detection |
) . B Range
__ pll APITA 24th Ed. 45U00B: 2023 - 11.69 - (2-12
Suspended Solids , APIA 241th Ed. 2540 mg/l 60.0 - 10-20000 mg/!
D Total Suspended Solids dricd at 103- |
[ B 105 °C 2023
Dissoly od Solids, APITA 24th Ed. 2540 C mg/l 5012.0 - 10- 50000 mg!
Tunal Dissolved Solids dred at 180 °C
2023
Tolal Soiids. APLIA 24th E4.2540 B; mg/l 5072.0 - 10- 50000 mg1
2023 i
30D. APHIA 24th Ed. 3 day 27 °C IS mg/l 46.0 - 1.0 -30000 mg/! I
3025 [ Pant 44): 1993 Bio 2023 ___
COD. APIIA 24th Ed. 5220 B Open mg/l 358.0 - [ 5.0-100000 my | !
Reflux Method 2023 == .__E
Pelerenees ¢ General Swadards for discharge of eavironmental pollutants are as par=A LMuent (Schedule-V1), The Pavirogment (Protection  Rales, 185

sotee w epebpican General Swndunds pd (0 Besides these standards, veler BPA stamdards fr specilic purpose

YRu-NANL Faamerers
orhion e Bosd Bt rclasg amaly o the eon el
Jeaescal gy ab

Mewaeh: VA

Anurysed by-
[Dr Alka Singh (SA))

Authorized by

SAMRENDI{A Wugilally sotjuird Ly SHAIMA

SHNGI Y

S] NG H FRIEEr PR AR T F P EREL P

Samrendra Singh (ASO)

O Wi vt il | pst s nepmenlin cbeocepiem bl sl e sonien s ol Liaaion

Lhiepitally s
RAM b
P L D".m.m"u-.”?
Chie Igwﬁuunéfiﬂii‘oﬁf&r

Ceatrul Laboratory
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S, CENTRAL LABORATORY
13?? UTTAR PRADESH POLLUTION CONTROL BOARD
Nt Building. No TC-12V Vibhuti Khand, Gomti Nagar. | weknow-226010
TEST REPORT: WASTE WATER LAIIORAT()RY
Ret No: 2Fl33047.’Mnrnl‘|’nrNaunr;mu Date: 12/03/2024

1= Name of Industey: SUHUBH CHEMICAL AND ORGANOSYS PYT LT, K No 1161 1 162 Village Dhansri Tehsil Jansath
Muzalfamagar MUZATFARNAGAR.2S 1311

* \ddress of Industry: Kh No 1161 1162 Village Dhansri Tehsil Jansath Muzaffamagar MUZATFARNAGAR. 251 11 4
- Distriet: Muza Yamagay

4 Description about sampling point: Cooling Tower(Soft Water Storage Tank Oulet)

5= Type of Sample (Grab/Composite/integrated): Grab :

o= Sample Collected By: Ankit Singh Regional Officer & ITmraan Ali Assistant Environment Engincer

7~ Colour and Odour: - -

- Quantity and Packing: 1,0 . PVC

- Date of Sample Collection: 29022024

10- Analyis Indented by: RO MuzafTarNagar

= e

1= Date of sample receipt in Lab: 011032024

Parameter/Method Name Unit Results Standard Detection .
) ) o ___ Runge _J
pll. APLIA 24th Ed. 45008: 2023 - 832 - 0212 :
[P APUA cath Rd. < ==y .
Suspended Sobids | APHA 24th Ed. 254 mg/l 320 - 10-20000 my |
D TL s Suspeaded Selids dried at 103- -
105 *C 2023 '
5 i - : _._{
Jeshves Salids, APHTA 24th Bd. 2540 C mg/l 2418.0 - 10 50000 my/|
Tt Dissolved Solids dried at 180 °C !
2023
Total Solids, APILA 24th Ed.2540 B: mg/l 2450.0 - 10- 530000 mg/|
2023
| BOD. APHA 24th Ed. 3 day 27 °C IS mg/l 14.0 : 1030000 mpt 1
3025 (Pan44): 1993 Bio 2023 | A S
COPAPHA 24th Ed. 5220 13 Open mgfl 70.8 - R -T0000 my|
___Eﬂ'lu,\ Method 2023 . . CETCeIIUELN N AT B LSt

feterences o1 Genetal Stadards Tor discharee ol enviranmental pollulanis are as part=A FMuent (Sehedule-N 1 e Bnsronmant i atecoon Kobes toan
souce: wwwencbanean GeneralSrandards.pd 0 Besides these standards, reler EPA stondards for specilic purpose

Nun=N 81 Parameiers.

Sode LI pesulis an the Test Bomn i eily e ilie g 1 ded: 2 The repnt shall por he avprrembicwdewcept i bl wathout the seiten pommssan of Db s 0 TR best ot g viis b the PR o
powes gud o |aly

Hewark: N

Auvalysed by-
[Dr Alla Singh (SA)]

Authorized by
SAMRENDRA L;D'r'-“)‘ el Ly Ml ML RAM Ongutalty signod
INGH Date: 2074.03,11 16 4964 054 iy AAM GOPAI

Samrendra Singh (ASO Oute: 202403 1
prenden Sl ) Chil‘ﬁg)li\)'#{ll_nlllkm‘mr Gilicer

Central Laboratory
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-
P , SHUBH CHEMICALS AND ORGANOSYS PRIVATE LIMITED

Dated: 16-04-2024

To

The Chief Environment officer

Uttar Pradesh Pollution Control Board
Circle —3, T.C.-12 V, Vibhuti Khand,
Gomti Nagar, Lucknow (UP) - 226010

Sub:  N.G.T. Case O.A. 122/2024 Manoj Kumar v/s Shubh Chemicals & Organosys Pvt Ltd and Joint
Committee Inspection on 29-02-2024 -
Ref:  Your Letter No. HO8867/C-3/Water/967/Muzaffarnagar/2024 dated 02-04-2024

Dear Sir

With reference of the observation during joint committee inspection on 29-02-2024, we have improved all
concern given by UPPCB to improve & take necessary action. We are submitting our point-wise reply as under:

a. Water Sample Parameters: Water Sample Parameters is been submitted and found satisfactory by
UPPCB, copy of report is attached. )
Safety Audit Report: Safety Audit is completed independently and report is been attached.
Public Liability Insurance Policy - — Public Liability Insurance is taken, Policy Number
34070036243300000001 with attached proof is been submitted.

d. Effluent Treatment — ETP with PH meter is been installed & proof is attached.

e. Alarming System —Sulphur oxide Meter with alarm system, pH meter for Sulphuric Acid with alarm
system, etc is been installed, photo-graphs is attached.

f.  Process Pipelines without corrosion preventing coating — We have done color coating & insulation on all
process and other pipelines, photo-graphs is attached.

g. Color Coding / labeling to the process pipeline — color coding with labeling is done on all line, photo-
graphs is attached.

We, therefore, request you very kindly to consider and accept our submission.

Thanking You

ORG
Yours faithfully /@\4’* 4"’0 g

('cr f i}
. . -
Anshul Kalra (Director) %,

F Y
4 00 i LI

Copy to 1. District Magistrate Muzaffarnagar
2. SSP = Muzaffarnagar
3. Executive Engineer Vidut Vitran Khand Uttar Pradesh Power Corporation Muzaffarnagar
4, Executive Engineer Jal Sansthan Muzaffarnagar
5. Chief Environment Officer Waste Management Division Uttar Pradesh Pollution Control Board
Lucknow
6. Regional Office, Uttar Pradesh Pollution Control Board — Muzaffarnagar

Regd. Office & Works :
VILL. DHANSRI, TEH. JANSATH DISTT. MUZAFFARNAGAR (U.P.) PIN - 251314
GSTIN : 0SABECS6849K1ZM  CIN : U24110UP2020PTC 136364 PAN : ABECS6849K
. Mob.: 7534805354, 9560834999  e-mail : accounts@shubhchemicals.in,



1. 1E NEW INDIA ASSURANCE CO. LTD.
(Government of India Undertaking)

POLICY SCHEDULE FOR PUBLIC LIABILITY (Act Only) INSURANCE

UIN NUMBER - IRDAN190P0076100001

Insured's Name | : [SUBH CHEMICALS AND ORGANOSYS PVT. LTD.
Insured's Details Issumg Office Details
Customer ID ; |[PO94522599 Office Code : IMUZZARFARNAGAR (340700)
Address : |VILL. - DHANSRI, TEHSIL- JANSHAT, Address 1 |1ST FLOOR, TOWN HALL ROAD
MUZAFFARNAGAR OPPOSITE PEACE LIBRARY
MUZAFFARNAGAR,251001
MUZAFFARNAGAR ,UTTAR PRADESH,
251314
Phone No KKK XX0681 Phone No : [01312437342 /1 01312437320
| E-mail/Fax : |jagdeepd@gmail.cem, / E-maillFax ! |nia.340700@newindia.co.in /
PAN No 3 S.Tax Regn. No 1 |AAACN4165CST178
GSTIN/UIN : |0SABECSE849K1ZM / NA GSTIN : |O9AAACN4165C4ZM
SAC : | 997139 (Other non-life insurance services
excl Rl)
Palicy Details
Policy Number : |34070036243300000001 Business Source Code
Period of Insurance : |From: 05/04/2024 02:33:42 PM To: Dev.Off. DIRECT BUSINESS - (1D7842442)
04/04/2025 11:59:59 PM level/Broker/Corp.
Agent/Web
Aggregator{CPSC User
Date of Proposal 1 |05-Apr-24 Agent/Bancassurance/S | : |Mr. JAGDISH CHANDRA MISHRA
pecified Person ENIM D7840676) AGENT_SITE_92084
1D7843829)
Prev. Policy no. 2 Phone No 1101312411894, 9837140212 / NA
Client Type : |Corporate E-mail/Fax . |mishrajagdish777@gmail.com, [ /
Premium() ERF GSTR) Total () Total (¥ in words) Receipt No. & Date
Premium(X)
15160 15160 2,728 33,048 RUPEES THIRTY-THREE | 3407008124000000013
THOUSAND FORTY- 3 - 05/04/24
EIGHT ONLY
Details of risk covered under current year policy:
Deductible
s
Retroactive| Paid Up No Of AQA AOA:AQY AOQY Annual Annual Noof |No of Other
Date Capital Locations : Tumover - | Turnover - | workmen | Employee
Involved Previous Proposed
Year ear

05/04/202| <= 15 1 10000000 1:1 10000000 29000000 | 30000000 60 0

4 Crore 0 0
Retroactive Dates

Deductibl
=]

Retroactiv| Date Paid Up No OF ADA ADA:ADY AQY Annual Annual No of No of
e Date Capital | Locations Turnover -| Turnover -| workmen |  Other
Details Involved Previous | Proposed Employee

Year ear

RETROA | 05/04/20 |<=15Cro 1 1000000 1.1 1000000 [ 2900000 | 3000000 60 0

CTIVE 24 re 0 0 00 00
DATE 1

RETRO-DATE IS SUBJECT TO LESSER OF LIMITS - NARROWER OF COVER.

Extensions under the Policy

Name of the Extension

' Sub Limit of the Extension

Deductibles of the Extension

Palicy No. : 34070036243300000001Document generated by 20927 at 05/04/2024 16:04:59 Hours.

Regd. & Head Office: New India Assurance Bldg., 87 M.G. Road, Fort, Mumbai - 400 001. TOLL FREE No. 1 800 209 1415,

Pana 1 nf?



+ .E NEW INDIA ASSURANCE CO. LTD.,
(Government of India Undertaking)

’S—peo:ial Conditions NA
NA
Special Exclusions NA
| Special Excess/Deductible 0
Retroactive Dates Date
Retroactive date 05/04/2024

The Policy shall be subject to PUBLIC LIABILITY (Act Only)} INSURANCE Policy clauses attached herewith.

| Clauses | Description
Premium and GST Detalls

Rate of Tax Amount in INR
Premium T 30,320
SGST ' _ : g 1364
CGST 9 1364
1GST 0 0

In witness whereof the undersigned being duly authorised by the Insurers and on behalf of the Insurers has (have) hereunder
[ _

set his (their) hand(s) on this 05th day of April,2024.

For and on behalf of

The New India Assurance Company Limited
Date of Issue: 05/04/2024

Duly Constituted Attorney(s)

Stamp Duty under the Policy is 1

Mudrank Dt. consolidated Stamp Fees Paid by Pay Order Number vide receipt
number dt.

We hereby declare that though our aggregate turnover in any preceding financial year from
2017-18 onwards is more than the aggregate turnover notified under sub-rule (4) of rule 48,
we are not required fo prepare an invoice in terms of the provisions of the said sub-rule.

Tax Invoice No : 34070024P0000172

IRDA Registration Number: 190
NIA PAN NUMBER: AAACN4165C

Policy No. : 34070036243300000001Document generated by 20927 at 05/04/2024 16:04:59 Hours.
Regd. & Head Office: New India Assurance Bidg., 87 M.G. Road, Fart, Mumbai - 400 001. TOLL FREE No. 1 800 209 1415,
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SAFETY AUDIT |

of

SHUBH CHEMICAL & ORGANOSYS PVT LTD

Khasra No. 1161/2, Village- Dhansri, Tehsil-Jansath,
Muzaffarnagar 251314 (U.P)

as per 1S-14489:2018

Audit by:
BHAWANI CONSULTANT

Chamber No. 2 First Floor Lungs Clinic,
B-6 Kunj Vihar, Opp. LLRM New Emergency,
Meerut 250004
consultantbhawani@gmail.com, 9997588876

Month/Year: March 2024
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INDEX
Chapter Subject Page
No.
1 INTRODUCTION 1
1.1 Preamble 1
1.2 Location of Plant 1
1.3 No. of workers and shift timings 2
1.4 Scope of Study 2
1.5 Methodoclogy 3
1.6 Team Visit 3
2 PLANT/PROCESS DESCRIPTION & FACILITIES 5
2.1 Manufacturing facilities 5
2.2 Products 6
2.3 Process Description )
3 OH & S MANAGEMENT 8
a) OH & S Policy 8
b) OH & S organizational set-up 8
c) Safety manual 8
d) Standard Operating Procedures (SOP 8
e) Plant modification procedure 9
f) Work permit system 9
g) Contractors’™ safety system 9
h) Plant design and layout 9
~|'i) Medical management of accidents 10
j) Management of emergencies (natural / man-made) 10
k) Employee selection and placement 11
) Safety culture 11
m) Statutory licenses, approvals and records 11
n) Motivational and promotional measures for OH & 12
0) Hazard identification and job safety analysis 13
p) Product safety 13
q) Safety training 13
r) Change management 13
4 PHYSICAL HAZARD 14
a) Housekeeping 14
b) Machine and general area guarding 14
c) Material handling 14
d) Electrical safeguarding 15
| e) Safety in storage and warehousing 15
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INVESTIGATION AND ANALYSIS

. Chapter Subject Page
No.
f) Hazard assessment of new equipment 16
g) Hazards from radiation sources 16
h) Control measures for specialized industrial hazards like 16
work at height and work in confined space
5 CHEMICAL HAZARD 17
a) Transportation of hazardous substances 17
b) Handling of hazardous substances 17
c¢) Storage of hazardous substances 18
d) Spill control measures 18
e) Material Safety Data Sheet (MSDS) 18
f) Gas cylinders 18
g) Labelling and colour coding 18
~Th)yHazardous waste management 18
6 FIRE AND EXPLOSION HAZARD 18
a) Organizational setup for fire fighting 19
b) Built in safety in civil design and construction 19
c) Built in Safety in Electric Circuits and Equipment 19
d) Explosive substances 20
e) Fire safety in handling flammable and explosive materials 20
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SAFETY AUDIT (1S-14489:2018)
of
Shubh Chemical & Organosys Pvt Ltd
Village- Dhansri, Tehsil-Jansath, Muzaffarnagar 251314 (U.P)

Ref No. MONTH / YEAR Page 1
BC/SAQPL/SA/24 March/2024
CHAPTER-1
INRODUCTION

1.1  PREAMBLE

Shubh Chemical & Organosys Pvt. Ltd., Jansath, Distt. Muzaffarnagar is a Sulphuric
Acid manufacturing unit with capacity 125 MT/day.

It also has a turbine of 1.2 MW. Factory commenced production in year 2022.

Shubh Chemical & Organosys Pvt. Ltd., Jansath, Distt. Muzaffarnagar being a
prestigious unit, needs a well planned strategy for the smooth functioning of the plant.
For the successful Implementation of any plan related to the safety of the plant it is
essential that the various departments and every component of the total system should
be examined critically, this systematic critical examination with the aim of minimizing
loss to organization is termed as "SAFETY AUDIT". In safety audit every component is
included e.g. Management policy, attitude to training, features of the process and of
design. emergency plans, personal protection, accident records, medical & first aid
facilities etc. An Audit (as in the field of accountancy) subjects to discuss the strength
and weakness and vulnerability of risk.

The Safety Audit for M/s Shubh Chemical & Organosys Pvt Ltd.. Jansath, Distt.
Muzaffarnagar has been carried out as per the guide notes given in the ‘“Indian
Standard code of practice on Occupational Safety & Health Audit (IS -14489, 2018)".
The audit research and recommendations are based on the process data, background
information and discussion held with plant personnel during audit activities. Besides, the
auditors have exercised all reasonable skills and care in carrying out the study.

Bhawani Consultant conducted a safety audit of Shubh Chemical & Organosys Put.
Ltd., Jansath, Distt Muzaffarnagar. The study was conducted as per guidelines
formulated in IS 14489-2018.

1.2  Site:

The plant site is situated at village Dhansri in Tehsil Jansath, Dist Muzaffarnagar (UP).
The site is well connected by road and railway. It is located approx. 23 km from
Muzaffarnagar town. Muzaffarnagar- Jansath Road is about 1 km from the factory.
Muzaffarnagar railway station is approx. 23 km. The International Airport IGI New Delhi

is approx. 143 km. (\Q
2 ol

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESQ)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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Total factory area is about 0.88 hectare. Out of available land, provision has been made
for green belt in accordance to state Pollution Control Board guidelines. The site is fairly
flat.

There is no sanctuary, biosphere reserve or national park in the 10-km radius area. The
land surrounding the site is used for agricultural purpose. Nearest village is Dhansri at 2
km.

1.3  No. of Workers and shift Timings:

The Plant is manned on continuous basis the Plant operates in four shifts namely A, B,
C and G Shift. Plant has an approximate strength of 48 employees including officers,
workmen, contract labour and security staff. The shift timings are as under:

Gen Shift - 10:00 AM to 06.00 PM
A Shift - 06:00 AM to 02.00 PM
B Shift - 02.00 PM to 10.00 PM

C Shift - 10.00 PM to 06.00 AM

1.4 Scope of Study:

While conducting the Safety Audit, the norms and procedures mentioned in IS — 14489-
2018 have heen followed. The scope of study is as under.

1. Hazard Identification: Identification of potential hazards which could trigger
loss by causing events like fire explosions, fatalities, work injuries, etc. in
process, storage and loading/unloading areas.

2. Prevention of fire and toxicity hazards: Critical examination of all areas and
activities that involve fire and explosion hazards and submit recommendations
wherever required, with object of minimizing losses.

3. Fire Detection and Protection Arrangements: Providing comments on
adequacy of existing fire detection and protection arrangements (portable and
fixed both) in the plant premises and suggest improvements wherever required.

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)

(Approval No. CPP 495726)
Valid upto- 28-12-2024
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4. Emergency Preparedness: Assessment of the adequacy of available facilities
like first aid, security, firefighting, communication etc. in view of effective handling
of possible emergencies at the plant.

1.5 Methodology: The activities carried out in conducting the Safety Audit and
implementing the audit recommendations are given below:

Activities before audit

Audit: on site activities

Activities after audit
Activities before audit:

Pre- audit session includes opening meeting with the plant officials wherein
methodology of the audit is explained to the management by the audit team leader.

Audit: on site activities:

This includes the inspection of areas and activities being carried out in the plant;
discussions with the plant engineers and workmen and checking all the necessary
records with the object of identifying status and effectiveness of the safety systems,
procedures and emergency preparedness at the plant.

After Audit Activities:

The post audit session includes the evaluation of the audit research and cbservation
and evidences gathered. Findings are discussed with plant management and then
summarized in the form of Audit Report is submitted to the Unit Head.

1.6 Team Visit:

External Audit team from Bhawani Consultant visited Shubh Chemical & Organosys Pvt.
Ltd., Jansath, Distt. Muzaffarnagar for conducting the audit on 4.3.2024.

Detail of team members is as below:

g

Er. PANKAJ GC_)EL
NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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S. Name Qualification | Designation Experience
No.
1 Pankaj Goel B.E.(IIT), MIE | NSC certified Safety | 44 years
Auditor & Audit Team
Leader
2, Pushpendra B.Tech. Safety Auditor 12 years
Singh (Elect)
Mr. Amit Mittal from the factory was associated with the audit.
Er. PAN
X KAJ
NSC Certified Safetyf,gfl—

Competent Pers
on (P
Agp(oval No. cpp 4(95E752?5)}
alid upto- 28-12-2024
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BC/SAOPL/SA/24 March/2024
CHAPTER 2

PLANT AND PROCESS DESCRIPTION & FACILITIES

2.1 Manufacturing facilities:

The factory has facility to manufacture Sulphuric Acid. There is a turbine of 1.2 MW
capacity. The plant is divided into various blocks with adequate separation distances.
The main office building is of class “A” construction with RCC columns 4 slabs and brick
masonry walls.

The plant has following sections viz.

s Sulphur Yard
e Melter Pit Area
e Turbine

¢« Boiler

« MCC

« DG Room

e Blowers

« DM Plant

L ] ETP

« Admin. Block
e [ab

= Store

These sections have RCC structure and/or MS columns and ACC sheet roofing. All the
manufacturing sections are of nan-combustible construction.

M/S Shubh Chemical & Organosys Pvt. Ltd., Jansath, Distt. Muzaffarnagar have the
approved building plan from the Directorate of Factories, U.P. and Certificate of Stability
of the entire building from the competent person approved by Directorate of Factories
P

Product carrying equipment, pipe-work and valves of the plant are made of standard
materials.

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESQO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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2.2 Raw Material, Main Products, Intermediate Products and By-Products:

Main product:
Sulphuric Acid

Sulphuric Acid is stored in MS above ground tanks —
1x 1000 MT

1x 165 MT

2x 25 MT

Hazardous consumable items used-
Sulphuric Acid- (Maxm qty stored-1215 MT)

Sulphur - (Maxm gty stored-1200 MT)

2.3 Process Description:

Sulphuric Acid (98%):

The most advanced process, “Double Conversion and Double Absorption
Processes” (DCDA), is being adopted for producing Sulphuric Acid.

Steam is used for melting Elemental Sulphur, in Semi Buried Pits & Impurities are
Settled & Separated.

Clean Sulphur is finely sprayed in a Furnace, where it is burnt to produce Sulphur Di
Oxide in presence of Dry Atmospheric Air.

Temperature of Gaseous mixture goes up to 1000 — 1050 °C & is cooled in a Waste
Heat Boiler to produce Steam.

Gaseous mixture is passed through Hot Gas Filter, before going to Converter. In
Converter SOs is converted into SO3 in presence of Catalyst in 3-stages. Heat of
Reaction is used to heat Boiler Feed Water & Super Heating Steam produced in Boiler.
Gaseous mixture containing SO3z is passed through Inter pass Absorption Tower (IPAT).
Here available SOz is absorbed in Circulating Acid. Gaseous mixture going out from
IPAT, is taken to Last Stage of Conversion, where remaining SOz is also converted {o
S03 & gaseous mixture is fed to Final Absorption Tower where Total SO3 is converted

in to Sulphuric Acid.

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)

" valid upto- 28-12-2024
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Circulating Acid is cooled to required temperature in Acid cooler & Acid produced is

peeped out to Storage Tank.
99.9% Conversion & 99.995% Absorption is achieved.

This Plant is Continuous Plant & Stopped once in a Year for maintenance.
Cool Concentrated Sulphuric Acid (98.4%), is stored in Mild Steel Tanks for Dispatch to

user point.
The Plant is "ZERO LIQUID DISCHARGE PLANT”

Chemical Reactions:

S +0; = 80;

SO+ %402 =803

H2S04 + SO3= H2S,07
H2S:07 + H20 = 2H>804

Steam is produced in Sulphuric Acid Plant by using Process heat. Steam so produced is
utilised in manufacturing process and to generate Electric Power.

Process Flow diagram:

Process flow diagrams are shown in Annexure 1.

J

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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SAFETY AUDIT (1S-14489:2018)
of
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CHAPTER -3

OH & S MANAGEMENT

a) Safety, Environment & Health Policy:

M/s Shubh Chemical & Organosys Pvt Ltd., Jansath, Distt. Muzaffarnagar have
enunciated an integrated Environment, Occupational Health & Safety Policy which
indicates company’s total commitment towards preservation of environment and
ensuring occupational health and safety of company’s employees, plant and who so
gver visits the plant.

The policy has been prepared as per guidelines of the UP Factories Rules, 1950.

b) OH & S organizational set-up

Directors of the company have overall responsibility for the plant safety. There is no
separate safety department; Duties for safety have been assigned to all plant personnel.

c) Safety Manual:
Plant has no Safety manual. It is not required considering the small size of the factory.
Copies of various acts like Factories Act 1948, UP Factories Rules 1850, Air & Water
(Prevention & Control of Pollution) Act-1981/1974 etc. are available at the factory.

Operations and maintenance manuals of various equipment are also available.

d) Standard Operating Procedures (SOP):

The written safe procedures of various equipment installed in plant are available at
plant. The safety procedures for plant operation and maintenance highlights need of
work permit requirement, training in use of personal, protective equipment, preparation
for maintenance work, release of plant and equipment pressure, opening of
malfunctioning equipment, entry into equipment. The dos and don'ts are displayed at

few vital points.

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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e) Plant modification procedure:

The modification is defined as change in eqguipment of process, temporary or
permanent, which may affect the safety of the process or integrity of the factory. The
need of such change/modifications may come out at various times during the plant life
due to a need based change or as a statutory requirement. The factory has a formalized
procedure for modification in process as well as in the plant. Any proposal for plant
modification is scrutinized by multidisciplinary committee and approved at top

management level.

All government approvals are taken as per requirement.

f) Work permit system:

Written Work Permit system exists at the factory for hot work, work at height and
confined space work.

g) Contractors’ safety system:

o No Contract workers are involved in plant operations. The contractor workers are
hired for other variety of jobs.

» The responsibilities of contract labors, transporters are as follows :

- All contractors/ sub-contractors labors and transporters engaged in all kinds of
jobs are directed to follow safe and healthy work practices as described by the
company from time to time.

- The contractors/subcontractors and transporters are made responsible for the
safe working and safety of their employees. They maintain regular liaison with
Safety Officer.

- Training on safety is imparted to the contractor labor by the company.

h) Plant design and layout:

Plant has been designed in accordance to best industry practices and following various
engineering standards and codes. Facilities caomply with requirements of various

y

L
Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
{Approval No. CPP 495726)
Valid upto- 28-12-2024
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government regulations and acts like Factories Act, 1948, Environment Protection Act
and Central Electricity Rules etc. All the facilities at the factory have adequate
separation distances.

The layout of the factory is duly approved by the Factories Department.

Building stability certificate for all buildings in the factory is available.

i) Medical management of accidents:

All type of first aid at the plant is provided to the affected person. First Aid boxes are
provided at the factory.

One vehicle is alsoways available. In case the condition of the affected person goes or
seems beyond control the victim is shifted to outside hospital for further necessary
medical care.

j) Management of emergencies (natural / man-made):
« Factory has a detailed On site Emergency Plan.
e« Emergency Control Centre is situated at the administrative building.

e Factory has earmarked 1 no. Assembly Point at the factory and displayed its
location.

« The emergency team and key personnel have been identified in the Onsite
Emergency Plan.

« Adequate firefighting, protective and rescue equipment are available.

« Emergency communication system has also been defined in On site Emergency
Plan.

» Emergency hooters and localized fire alarms are available for sounding
emergency.

Following major topics are covered in On site Emergency Plan

« Classification of Emergencies IJE

Er. PANKAJ GOEL

NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)

Valid upto- 28-12-2024
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Hazards identification

» Emergency Mitigation Measurés

« Emergency Preparedness measures, Mutual Aid and emergency drills
e Emergency response procedures and measures
« Emergency organization and responsibilities

« Resources for controlling emergency

« Medical facilities

« Evacuation

« Information to public

» Reporting of incident

e Emergency recovery procedures

k) Employee selection and placement:

Factory has a well-established recruitment, employee selection and placement program.
Candidates only with proper qualification and experience are employed and placed at
work considering their area of study/expertise.

1) Safety culture:

The factory management has involved the participation of employees in Safety
management at the factory at all levels for enhancement of safety culture.
A Safety Committee is also functional having 50% members from staff category. Safety

Committee meets quarterly.

m) Statutory licenses, approvals and records:

A brief assessment report of the same is as under:; Gb\

s

Er. PANKAJ GO EL
NSC Certified Safety Auditor
Competent Person (PESO)
{Approval No. CPP 495726)
valid upto- 28-12-2024
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S No. Statutory license name Present Status
01 Statutory requirements of | CCA (Consolidated consent to operate &
LB Pollution Control | authorization) available and valid up to
board. 31.12.2024
- Annexure 2
02 Statutory requirements of | Factory License valid up to 13.5.2024 as
U.P. Factories Rule - 1950 | Annexure 3.
03 Statutory requirements of | NOC from Fire Department valid Upto 15.5.2025
U.P. fire Prevention & Fire | Copy is enclosed as Annexure 4.
Safety Act -2005
04 Employees Compensation | W.C. insurance valid upto
Insurance 31.10.2024 Annexure 5.
05 Sulphur License Available and valid upto 31.12.2024
Annexure 6
06 Indian Boiler Regulation, | Boiler/ Economizer permissions valid up to
1950 15.5.2024 and 24.5.2024
— Annexure 7

n) Motivational and promotional measures for OH &S:

Plant management encourages safety suggestions from employees and any one can
give suggestion in written form to the section in-charge and these are discussed in
Safety Committee meetings.

The information regarding safety and health is publicized through notice boards,

II |

Er. PAN K\E:]
:\ICSC Certifieq Safety AGugt)OF
“Ompetent Person (PESD)

fApproval No cp
br - LPP 49575
Vaiid upto- 28-12—20246)

posters, wall writing etc.
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o) Hazard identification and job safety analysis:

e A hazard is a state or condition having the potential to cause a deviation from
uniform or intended behaviour which, in turn, may result in damage to property,

people or environment.

e Hazardous Products/ consumables/ process intermediates being handled at
factory are Sulphur, Sulphuric Acid and Sulphur Di- oxide.

e The factory management has identified the hazards, which may arise in the
factory, on the basis of the hazardous chemical being handled at the factory and
any deviation in operational conditions. The list of various hazards and respective
preventive measures and emergency combat procedures/techniques have been
covered in detail in the On site Emergency Plan of the factory.

p) Product safety:

Factory has a well-equipped laboratory which undertakes regular testing of various
product samples in process stage, storage, pre-dispatch and post- dispatch stage. It is
ensured that products being supplied meets specifications as per relevant standards.

The material data sheets of the hazardous materials are available.

q) Safety training:

There is no separate training department but internal training in basic safety is imparted
at the plant to employees including new entrants. Faculties are also drawn internally. All

the facilities for training are available.

r) Change management:

Factory has well established procedures for effecting any change in the existing plant,
equipment or process. Safety functional group also plays major role in it. P&l diagrams
were found updated for any such change and the changes were documented and
information shared through meetings and training programs. @

Er. PANKAJ GOEL

NSC Certified Safety Auditor
Competent Person (PESQ)
(Approval No. CPP 495726)

Valid upto- 28-12-2024
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CHAPTER -4

c)

PHYSICAL HAZARD

Housekeeping:
Plant housekeeping is good.

The sufficient number of disposable bins are provided. Where required drip trays
are provided.

The walkways are visible and free from obstruction

Machine and general area guarding:

All the moving machines are well-guarded/ fenced

All hazardous processes/ storages are fenced.

Only authorized persons are allowed to enter these areas.

Factory is guarded round the clock by security staff.

Material handling:

Lifting machines:

Lifting machines are marked with their SWL.

Examination/ certification of the lifing machines is carried out by the Competent
Person approved by the Director of Factories, UP.

Adequate lifting tackles are provided at all places where it is required and are
maintained in good conditions.

Only trained operators are engaged for operating the equipment.

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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Mobile equipment and vehicular traffic

Plant has hand trolleys for transportation of materials. All the mobile equipment is
in good condition.

Vehicles at the plant are parked at designated place only.
Vehicular traffic is controlled by security.
Electrical safeguarding:

The process and equipment capable of generating and accumulating static
charge have been identified. All such equipment are bonded and earthed.

Metal body of all electric equipment were found earthed.

Electrical earth resistance measurement and continuity tests are carried out
periodically.

Insulated mats are provided in electrical control rooms/MCC.
Safety in storage and warehousing:

The management has adequate facilities for storing of raw materials as well as of
final product

All the tanks are clearly marked by name of the content inside the tank. The
storage areas are clearly/ marked / defined.

The plant has adequate equipment for material handling.

The workers, handling the material, are acquainted with the hazards associated
with the material. Also, they are trained in safe procedure of handling the
material.

All the tanks are provided with Air-vacuum vents.

Vents are discharged in to ambient air.

The fire extinguishers are provided in these areas.

(8

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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f) Hazard assessment of new equipment:

Factory has identified various risks at the factory and mitigation measures for all those

risks have been enumerated in the On-site Emergency Plan.
qg) Hazards from radiation sources:

No radiation hazard reported at the factory.

n) Control measures for specialized industrial hazards like work at height and

work in confined space:

Factory observes special precautions while undertaking such works.

e Such works carried out only after proper authorization and under supervision of

qualified person.
¢« Use of proper PPEs ensured for such works.

« Tanks degassed 100% before entry in an empty storage tank.

« Work Permit system followed.

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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CHAPTER -5

CHEMICAL HAZARD

a) Transportation of hazardous substances:

Only road transportation is used in the transportation of hazardous materials by
the plant. Via rail or pipeline no hazardous materials are transported to or from
the plant.

The pipelines are used for transportation of chemicals with in the plant.

All pipelines are over ground in the plant & all pipelines are painted periodically to
avoid any rusting.

The loaded tankers are parked in a specific area on site.

b) Handling of hazardous substances:

All hazardous substances are handled by proper qualified persons only and with
due care and precautions.

Safety and firefighting equipment have been provided in all areas where such
chemicals are handled.

Training imparted to people involved in handling of such chemicals.
SOPs are displayed at few operation points.

Medical examination of all personnel involved in hazardous operations is carried
out every six months.

c) Storage of hazardous substances:

There are no hazardous chemicals stored at the factory as per the classification
given in MSIHC Rule, 1989.

Sulphur and Sulphuric Acid are the chemicals stored at the factory with certain

degree of hazards. /@/

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
(approval No. CPP 495726)
Valid upto- 28-12-2024
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Hazardous substances are stored with firefighting arrangements around. License
from DM available for storing Sulphur.

Gauges are provided on storage tanks.

MSDS of hazardous chemicals available.

d) Spill control measures:

« Operations carried out under supervision. However spill controls exercised are
manual.

» Regular manual cleaning with water carried out in case of minor spills.
e) Material Safety Data Sheet (MSDS):

Material Safety Data sheet of Sulphuric Acid/ Sulphur/ Sulphur di oxide are available.
f) Gas cylinders:

No gas cylinders used.

g) Labelling and colour coding:

All storage vessels are marked with tank no, product and capacity.

Various equipment also have suitable identification mark displayed.

Labels provided on various items stored at stores.

h) Hazardous waste management:

Factory is a zero-discharge factory

« Factory has an ETP with primary/ secondary and tertiary treatment.

« Treated effluent is used in gardening after correcting its pH.

¢ Stack height for Sulphur Tri Oxide absorption unit is as per Pollution Control
Board guidelines.

e Necessary air pollution control equipment is provided to keep emission quality
within prescribed limit.

e Ambient air quality is regularly checked and tested through MOEF approved

laboratory. G@

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
{Approval No. CPP 495726)
Valid upto- 28-12-2024
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Ref No. MONTH / YEAR Page 19
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CHAPTER -6

FIRE AND EXPLOSION HAZARD

a) Organizational setup for firefighting:

Organizational set up for fire fighting is defined in On-site Emergency Pla.

b) Built in safety in civil design and construction:

The factory is divided into various sections with adequate separation distances. The

administrative office is of class A" construction with RCC columns 4 slabs and brick

masonry walls.

Some work sheds have MS columns and ACC/GI sheet roofing. All the constructions
are of non-combustible type.

Foundations of all storage tanks and equipment etc. are made of standard materials
and designed in accordance to various standard engineering codes and standards.

Structural valid stability certificate is available and drawings approved by factories
directorate.

c) Built in Safety in Electric Circuits and Equipment:

Electric equipment provided are all as per standard engineering codes, standards
and of adeqguate rating.

All electric circuits are provided with modern protection equipment (switchgear) to
cut-off electric circuits in case overload or faults etc.

Electric equipment are bodily earthed.
Earth pits have been provided. However the test record was not available.

Proper ventilation system exists in MCC etc.

[

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESQ)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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Ref No.
BC/SAQPL/SA/24

Page 20

o Cable route layout and line diagram of electric system is available.
d) Explosivel/ Hazardous substances:

Following is the complete list of hazardous substance handled at factory with hazard
ratings (NFPA)

S.No. | Name of chemical NFPA Hazard classification
Toxicity Flammability Reactivity

1 Sulphur 2 1 0

2 Sulphuric Acid 3 0 ¥

These chemicals are however not classified as "hazardous” under MSIHC Rules, 1989.

High health hazard Nx=3 is reported for Sulphuric Acid and Ny=2 is reported for Sulphur;
SOPs are in place for careful handling of these chemicals and operating staff use PPEs
while handling these chemicals.

Reactivity hazard Nr= 2 is reported for Sulphuric Acid. SOPs are in place for careful
storage/ handling of Sulphuric Acid.

e) Fire safety in handling flammable and explosive materials:

Fire safety arrangements are provided at the factory in all operational areas including
areas where hazardous substances are handled. Details given in items in subsequent
paras.

f) Fire detection and alarm system:
SO; monitoring/ alarm system has been provided
g) Passive and active fire protection system &
h) Fixed fire extinguishing system &
i) Portable Fire Extinguishing System &

j) Firefighting equipment and facilities: 0?
/’

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)
valid upto- 28-12-2024
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Page 21

The Safety and fire fighting arrangement available within the plant is as under:

S.No. Item Qty.
1 Water source 1 no tube well
2 Water storage 285 KL

3 Fire Pump- Electric 2 nos

4 Hose Reel 6

5 Hydrant points 7

6 Fire hoses 7

7 Nozzles 7

8 Fire Extinguisher ABC/COz2/Foam 25

9 Localized fire alarm 6

10 Electric Hooter 1

Fire extinguishers/ hydrants etc are regularly checked/ tested.

k) Fire drill:

Fire drills are conducted at the factory quarterly:

I) Fire fighting training:

Fire fighting training is imparted to fire men, security staff and also to plant operating

personnel.

m) Static electricity:

e All equipment generating static electricity have been identified and

earthed/bonded.

s All pipelines are earthed

1S

/-

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESQ)
(Approval No. CPP 495726)

Valid upto- 28-12-2024
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« External earthings are also provided at the time of product loading into tank
trucks.

Er. PANKA> GOEL
NSC Certified Safety Augitor
C)Eompetent Person ( PESO)
“roval No. CPP 495726)

oo JB-12 T
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SECURITSY
ROMINT

CONTROL
PANEL

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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CHAPTER -7

INDUSTRIAL HYGIENE / OCCUPATIONAL HEALTH

a) Vibration, heat stress, Non-ionizing radiations, ventilation, illumination and noise
Vibration:

No abnormal vibrations observed in machinery at the factory. Suitable measures have
been taken to keep these vibrations under control.

Heat stress:

No cases of heat strokes/heat cramps or frostbite reported. Gloves are available at the
factory for use in area where higher temperature is likely.

Non-ionizing radiations:
No significant non-ionizing radiation (UV/Infrared/Microwave/Laser) is reported.
Ventilation:

Effective ventilation systems are provided in the working area. Almost in all working
areas, natural ventilation system is provided.

llluminations:

Effective illumination system (natural and electric lighting) system is provided in working
areas, the workers do not feel any discomfort conditions of darkness. lllumination level
more than 150 lux in all operating areas is maintained.

Noise:
There is no objectionable noise observed at plant premises.
b) Work place monitoring for hazardous chemicals:

The factory has a system to conduct air quality monitoring in and around the factory
area to assess contents of chemicals/ gases escaping into atmosphere. Sampling and

¥

O L

Er. PANKAJ GOEL

NSC Certified Safety Auditor
Competent Person (PESQO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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analysis is done as per IS 5182 and other applicable standards. Test reports are
available and air contaminants found within permissible limits.

¢) First aid facilities and occupational health centre (OHC):
First Aid boxes are provided at the factory

One number vehicle is available at the factory round the clock and in addition
ambulance from govit/private hospitals can be called in case of major emergency.

d) Periodic medical examination:

Every employee at the factory is medically examined before employment and once in a
year during employment.

Persons working in hazardous operations are medically examined once in 6 months.
Record of all such examinations is maintained.
e) Personal protective equipment and emergency equipment:

The factory has made the provision for the personnel protective equipment within the
plant, which are regularly used by the workers and these can be useful in case of
emergency are as under:

« Safety Helmet

o Safety goggles

e Acid proof jacket
e Cotton gloves

« 11KV gloves

« Safety belt

e Gum Boot

« Safety shoes

» Safety shower/ eye wash 6{9

-
Er. PAN KAJ G?tg. L.
NSC Certified Safety Au 10
Competent person (PESZE?
(Appmval No. CPP 4957 )
valid upto- 28-12-2024
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« Eflc

f) Occupational disease:

Regular checks/ tests for occupational diseases are performed for in-service employees
alongwith regular medical check-up.

All such medical records of employees are maintained.

All health screening examinations aim evaluation of general as well as occupational
health status of employees. These examinations include screening and diagnostic tests
as may be deemed necessary from the occupational exposure point of view. All the
employees are encouraged to report any adverse symptoms immediately.

R

Er. PANKAJ GCk.
NSC Certified Safety Auditor
Competent Person (PESQ)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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Er. PANKAJ GOEL
NSC Certified S-_afet-y_Audlr.or
Competent Person (PESO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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Ref No. MONTH / YEAR Page 28
BC/SAOPL/SA/24 March/2024
CHAPTER -8

ACCIDENT / INCIDENT REPORTING, INVESTIGATION AND ANALYSIS

a) Accident reporting &

b) Accident investigation &

c) Analysis of accidents &

d) Implementation of recommendations

Intimation about the accident is sent by concerned department to HR department. Root
Cause Analysis of accident/ incident/ First Aid/ Near Miss/ Dangerous occurrence is
carried out. Investigation is carried out by the management and remedial measures are
taken to stop the re-occurrence in future.

All the accidents resulting in either minor or major injuries which have the potential
causing human injury and / or property damage or fatality are reported and investigated.
Implementation of recommendations are monitored by the management.

e) Reporting and investigation of near -miss incidents:

The near miss accidents are also investigated promptly and recommendations are given
to all concerned for implementation to prevent recurrence of such incidents/ accidents.
The HR department maintain accident statistics and data.

No accident reported in last 12 months.
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SAFETY AUDIT (1S-14489:2018)
of
Shubh Chemical & Organosys Pvt Ltd
Village- Dhansri, Tehsil-lansath, Muzaffarnagar 251314 (U.P)

Ref No. MONTH / YEAR Page 29
BC/SAOPL/SA/24 March/2024
CHAPTER -9

EMERGENCY PREPAREDNESS (ON-SITE / OFF SITE)

a) Site specific details:

Described in para 1.2 (Chapter 1).

b) Duties and responsibilities of key personnel:

Key personnel to work during emergency have been identified and duties assigned to
them as enumerated in On-site Emergency Plan.

c) ldentification of emergencies and accident scenario:

Various emergencies and Emergency scenario have been identified and available in
detail in On-site Emergency Plan.

d) Declaration and termination of emergency

Emergency declaration and termination responsibility lies with Chief Incident Controller
as defined in On-site Emergency Plan.

e) Resources-evacuation / transport

Resources for evacuation /transport have been listed in On-site Emergency Plan and
responsibility assigned to Transport Coordinator.

f) Communication facilities:
¢« Mobile phones
« Internet
= Walkie Talkie
¢« Emergency Hooters
g) Medical care:
Described in chapter 3 (para i). @,
Er PANKAJ GOEL
SC Certified Safety Auditor
Competent Person (PESO)

(App.fovai No. Cpp 495726)
Valid upto- 28-12-2024




259

SAFETY AUDIT (IS-14489:2018)
of
Shubh Chemical & Organosys Pvt Ltd
Village- Dhansri, Tehsil-Jansath, Muzaffarnagar 251314 (U.P)

Ref No. MONTH / YEAR Page 30
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h) Updating of emergency plan:

There is provision to update Emergency Plan after every 3 years.
|) Periodic drills / exercises:

Periodic drills are conducted quarterly. On-site drill conducted half yearly.
j) Training of plant personnel:

There is no separate training department but internal training in basic safety is imparted
at the plant to employees including new entrants. Training record is maintained.

k) Public awareness program:
Not required being a small unit.

[) Mutual-aid program:
Not applicable

m) Emergency control center;

Emergency Control Room is situated at the administrative building.

b

Er. PANKAJ GC_)EL
NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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CHAPTER -10

SAFETY INSPECTION

a) Inspection program;

Safety inspections conducted by the third party once in a year.

b) Safety Related Deficiency (SRD) Report:

All the safety activities including points related to safety deficiency are reported in all
concerned.

c) Safety inspection records:
Records maintained.
d) Methodology and inspection team:

Inspected by external agency as per IS 14489

e) Compliance of recommendations:

Action plan for implementation of audit points is drawn and progress regularly monitored

I

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024

at appropriate levels at the factory.
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of
Shubh Chemical & Organosys Pvt Ltd
Village- Dhansri, Tehsil-Jansath, Muzaffarnagar 251314 (U.P)

Ref No. MONTH / YEAR Page 32
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CHAPTER -11

RECORDS EXAMINED DURING THE SAFETY AUDIT:

S.No. Item Status
1 Safety, Health & Environment Policy Available
2 Safety organizations chart Available
3 Training records on safety fire Available
4 Record of plant safety inspections Available
5 | Accident investigations reports Available
6 | Accidents and dangerous occurrences-statistics Available

and analysis
7 Record of tests and examinations of equipment and Avallable
structures as per status
8 Safe operating procedure for various operations Available
9 Record of work permits Available
10 | Record of monitoring of ambient air quality Available
11 Maintenance and testing records of firefighting Available
equipment
12 | Medical records of employees ' Available
13 | Material safety data sheets Available
14 | On-site emergency plans and record of Mock Drills Available
15 | Records of waste disposal Available

)

Er. PANKAJ GOEL
NSC Certified Safety Auditor
Competent Person (PESQ)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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Shubh Chemical & Organosys Pvt Ltd
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Ref No. MONTH / YEAR Page 33
BC/SAOPL/SA/24 March/2024

16 | Records of effluent discharges to the environment Available

17 | Minutes of safety committee meetings. Available

18 | Approval of layout and other approval from Available.
statutery authorities

19 | Records of any modifications carried out in plant or Available
process

20 | Maintenance procedure records Available

21 | Calibration and testing records Available

22 | Shut down maintenance procedures Available

23 | In services inspections manuals, records including Available
that of materials handling

24 | Safety budget Available

25 | Electric earth pit test report Available

Er. PANKAJ GOEL
NSC Certified Safety Auditor

@wfjﬂ&%&l“‘ |

Competent Person (PESO)
(Approval No. CPP 495726)
Valid upto- 28-12-2024
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Annexure

Annexure 1 . Process Flow Diagram
Annexure 2 : CCA from Pollution department
Annexure 3 . Factories license
Annexure 4 : NOC from Fire department
Annexure 5 : W.C. Insurance Palicy
Annexure 6 : Sulphur license
Annexure 7 : Boiler steaming permissions
Annexure 8 : Ambient Air Quality Report

Annexure 9 : Stack Emission Report
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265 Annexure 2

= Uttar Pradesh Pollution Control Board
n‘s‘!’!” Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828 272083 |, Fax:0522-2720764, Email: infofruppeb.com, Website: www.uppeb,.com

154496/UPP CB/MuzaffarNagar(UPPCBRO)/CTO/both/ MUZAFFARNAGAR/2022 Date: 06/05/2022
To,
M/s
SHUBH CHEMICAL AND ORGANOSYS PVT LTD
Vill Dhansri Tehsil Jansath Muzaffarnagar UP, MUZAFFAR NAGAR,251314

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

I Consent No-15855620  Date-06/05/2022 |

CCA is hereby granted to SHUBH CHEMICAL AND ORGANOSYS PVT LTD located at Vill Dhansri
Tehsil Jansath Muzaffarnagar UP,MUZAFFAR NAGAR,251314. subject to the provisions of the
Water Act, Air Act and the orders that may be made further and subject to following terms and conditions

1. This CCA SHUBH CHEMICAL AND ORGANOSYS PVT LTD granted for the period from
06/05/2022 to 31/12/2024 and valid for manufacturing of following products with Capital Investment/Net
Assets Values 1875.00 Lakhs

S Product Quantity Unit

No

1 Sulphuric Acid (98%) |125 Metric Tonnes/Day
-125 MT/Day

2. Specific Conditions under Water Act :-

(1) The daily quantity of effluent discharge (KLD) :-

Kind of Effulant Quantity(K1L.D) Treatment facility and
discharge point
Domestic 2.0 KLD Septic Tank
Industrial 3.0 KLD ETP

(ii) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant
consisting of primary/secondary and tertiary treatment as is required with reference to influent quantity and
quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has 1o
be intimated by fax/phone/email with a report in this regard to be dispatched immediately.

(111) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Digitally sigried by RAKESH KUMAR TYAGI
RAKESH KUMAR TYAGI 555055557, Teonse o550
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[ndustrial Effluent Quality Standard

S.No. Parameter Standard

1 pH AS PER E(P) RULES,
1986

2 BOD AS PER E(P) RULES,
1086

3 COD AS PER E(P) RULES,
1986

4 TOTAL SCLIDS AS PER E(P) RULES,
1986

5 DISSOLVED SOLIDS | AS PER E(P) RULES,
1986

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as i1s required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(v) The treated sewage shall be reused in gardening and the same shall be maintained continuously so as to
achieve the quality of the treated effluent to the following standards.

S No. Standards

3. Conditions under Air Act :-

Parameters

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as is required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards

Air Pollution Source Details
S No Air Type of fuel| Stack no Control Height of
Pollution Device Stack
Source
1 STACK HEAT 01 Particulate | 50 METER
FOR Matter STACK
SULPHUR HEIGHT
TRIOXIDE, FROM
ABSORPTI GROUND
ON UNIT LEVEL
2 |1X55KVA DIE 01 Sulphur AS PER E(P)
DG SET Dioxide RULES, 1986
Emmission Quality Standards
S No. Stack no Parameters Standards
1 01 Particulate Matter AS PER E(P)
RULES, 1986
2 01 Sulphur Dioxide AS PER E(P)
RULES, 1986

[n casc of stoppage of functioning of air pollution contrel equipment, production has to be stopped

immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
Digitally signed by RAKESH KUMAR

RAKESH KUMAR TYAGI Tvaci
Date: 2022.05.12 16:09:02 40530
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dispatched immediately

if) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

(ii1) The unit will not use any type of restricted fuel,

Standards for Industrial |Commercial | Residential Silence
Noise level in Area Area Area Zone
db(A) Leqg

Day |Night| Day |Night| Day |Night| Day | Night
Time | Time | Time | Time | Time | Time | Time | Time

75 70 | 65 55 55 45 50 40
6. Compulsory documents to be submitted by the Industry/Unit :-

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and Third Party Audit Report.

(ii) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

7. Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.

8. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

9. Unit has to comply with the other general conditions as annexed herewith. Non compliance of any
provision of this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes

(Management and Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid

Acts and Rules.

10. In compliance to the G.O dated 1011/81-7-2021-09 (Writ)/2016 dt.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as

per the SOP available at URL:-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the

amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand

Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-

compliance of this direction, your consent shall be revoked by the Board.

11. The industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the

competent authority and submit to the Board, within 3 months time failing which %igi%y?i!]‘lng_l\dl!}yll;’ﬁ(EEEk{}f}]ﬂ{Hed'

RAKESH KUMAR TYAGI Tvaci

Date: 2022.05.12 1609019 +05'30'

Chief Environmental Officer (Circle 3)

Copy to:

Regional Officer, U.P. Pollution Control Board, MuzaffarNagar to ensure the compliance of the conditions
imposed in the certificate.

RAKESH KUMAR TYAGI SEipisrirsusnimaac
Chief Environmental Officer (Circle 3)

Annexure



. 268

_ Specific Conditions

" 1- This CTO is valid for production Sulphuric Acid (98%)-125 MT/Day by using Sulphur Powder- 42
MT/Day and Vandadium Pentoxide (Catalyst) as raw material.

2- The industry will comply the condition of NOC issued to unit by SGWD for abstraction of Ground Water.
3- The Unit shall submit Bank guarantee of Rs. 1,00,000/- for establishment of Miyawaki Forest as per the
GO No. 1011/81-7-2021-09(wr1t)/2016, dated-13.10.2021 of Department of Environment, Forest and
Climate Change within a month from the date of issue of this order with the proposal for proposed
plantation.

4- Unit must installed STP for treatment of domestic effluent and submit compliance in the Board within a
Month.

5- The unit shall maintain strict supervision upon fluctuations in operating parameters with respect to each
treatment unit of the Effluent treatment plant.

6- The Unit shall install Piezometer for measurement of ground water level and the data generated from
Piezometer will be provided to the SPCB on monthly basis.

7- Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.

8- The unit shall submit the audited balance sheet for the current year and the details of fees deposited during
last three years within a month.

9- Industry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High Court, Hon’ble
National Green tribunal, Central Pollution Control Board and U.P Pollution Control Board for protection
and safe guard of environment from time to time.

10- Industry shall comply with various provisions of Water (Prevention and Control of Pollution) Act 1974
as amended and all other applicable rules notified under E.P, Act 1986.

11- If UPPCB or CPCB issues closure order against the industry, this consent shall remain suspended for the
period till closure order is revoked, after which the consent will be effective again for the remaining period.
12- Minimum 33% of the land on which industry is established will be covered by the plantation of tall trees
of suitable species as per the guidelines set up by the Board vide its Office Order no.H16405/220/2018/02
dt. 16/02/2018. The copy of this guideline is available at URL http://www.uppcb.com/pdf/Green-Belt-
Guidle 160218 .pdf.

13- The discharge norms must confirm as per the notification no G.S.R. 35 (E) dated: 15.01.2016 of
MoEF&CC.

14- Unit shall identify recipient drains/ rivulets and their u/s & d/s location in consultation with UPPCB and
shall carry out monthly monitoring of identified recipient drains at u/s & d/s location through lab recognized
under Environment (Protection) Act, 1986 and shall submit the analysis report on monthly basis by 10th of
every month to CPCB and UPPCB.

15- No treated effluent shall be discharge outside the factory premises.

16- Industry shall submit Onsite Disaster Management Plan within 6 month to the Board approved from the
competent authority.

I7- Unit shall ensure the installation and connectivity of the installed online effluent monitoring system to
the servers of CPCB and UPPCB.

18- Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as Amended,
Air (Prevention and Control of Pollution) Act 1981 as Amended and Environment (Protection) Act 1986,
and direction issued by Hon'ble National Green Tribunal, New Delhi in Order dated 13.07.2017 in OA no.
200/2014, M.C. Mehta v/s Union of India.

19- Unit shall submit treated eflluent monitoring report of ground water quality of premises as well as of the
rrigated area done by MoEF & CC/UPPCB approved laboratory in every 3 months.

20- This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B /
UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

21- The industry shall also explore treated effluent re-cycle mechanism in furtherance to the application of
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treated effluent on land as a significant alternative mode of re-cycle. This step shall in turn reduce hydraulic
loading of effluent discharge as well as shall eliminate extraneous treated effluent discharge possibility
elsewhere.

22- The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules 1986.
23- This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process/fuel/ plant machinery failing which consent
would be deemed void.

24- Industry shall install at sufficient height from the ground level Open to Network HD PTZ rotation
Camera at the Inlet, Aeration tank, Secondary Clarifier and outlet of Effluent treatment plants for On Line
Monitoring and its URL and password shall be provided to the UPPCB control room.

25- Unit shall abide by directions given by Commission for Air Quality Management in National Capital
Region and Adjoining Areas,

26- Unit shall submit emission monitoring report of the stack of air polluting sources and ambient air
monitoring of the premises done by MoEF&CC and UPPCB approved laboratory within 01 Month.
27- The industry shall obtain prior consents in the event of any addition of new emission generation sources
such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in accordance with
section- 21/22 of air Act 1981 (as amended respectively).

28- Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board.

29- The use of Pet coke and Furnace oil as a fuel in the factory is restricted in compliance of the Hon’ble
Supreme court order.

30- Industry shall submit emission monitoring reports of all stacks and ambient air quality from
MOEF&CC/UPPCB accredited Laboratory on quarterly basis to the Board.

31- In compliance with the Hon ble Supreme Court order passed in W.P. (civil) No. 13029/1985 M.C. Mehta
Vs. Union of India and ors. the use of Pet coke and furnace oil is prohibited.

32- Unit shall ensure the installation and connectivity of Online Emission Monitoring System at the stack of
air polluting sources and ensure the connectivity with the servers of CPCB and UPPCB.

33- The industry shall provide adequate arrangement for fighting the accidental leakages/discharge of any air
pollutant/gas/liquid from the vessel, machinery etc. which are likely to cause fire hazard including
environmental pollution.

General Conditions:-

The applicant shall get analyse the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UEPPCB.

1. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

2. Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The
applicant shall provide discharge measurement equipment at final disposal point.

3. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If, at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.

4. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

5. The industry shall provide uninterrupted entry to the STPs/ETPs inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control measures.
6. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

7. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
oceur in excess of standards laid down, such information shall be reported to the Board's offices and all
other concerned offices. In case of failure of pollution control equipment, the production process connected
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to it shall be stopped with immediate effect.

8. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

9. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry, it
shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authority.

10. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

11. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

12. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous waste
without obtaining prior permission of the Board.

13. Any unauthorized change in personnel, equipment as working condition as mentioned in the application
by the person authorized shall constitute a breach of his authorization.

14. It is the duty of the authorized person to take prior permission of the Board to close down the facility.

15. The authorization is valid for temporary storage of Hazardous Waste within premises only.

16. The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous
chemicals being used in the plant as well as air emission and waste generated within premises is displayed
on Display Board of size 6x4 feet outside the main factory gate within premises

17. It is duty of the authorized person to take prior permission of this Board to close and cleanup the facility
for treatment, storage and disposal of hazardous waste.

18. The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in
Form-4 on or before the 30th day of June following to the financial year to which that return relates.
19. In no case any hazardous waste shall be disposed off on land, in any drain, or into any water stream. All
spillage must also be safely collected and stored. .

20. Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical
and chemical analysis of hazardous waste sample and report to the Board.

21. Dried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit
constructed with R.C.C. or such material which does not react with the waste contained in it

22. The storage area should be fenced properly and Sign/Notice Board indicating i;'2Dangeri; 'z and
i;%AHazardousi; s shall be displayed at appropriate position both in Hindi and English.

23. The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on
impervious floor under covered shed. Hazardous waste if required shall be sold only to Registered
Recyclers/Re-processors.

24. In case of any transportation of hazardous waste, the details in Form-10 of the Hazardous and Other
Wastes Rules, 2016 shall be submitted to the Board.

Digitally signed by RAKESH KUMAR

RAKESH KUMAR TYAGI Tvaai

Date: 2022.05.12 16:09:55 +05'30
Chief Environmental Officer (Circle 3)
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Annexure 3 \
| |
i e !
. Labour Department, Uttar Pradesh ;
LICENCE UNDER ;
SECTION 6 OF |

THE FACTORIES ACT, 1948
FORM No. 3 ‘
[RULE 7. ()] |
(Registration and Licencs to Work o Factory) I
! : [
Registration No:- UPFA2000228 ;
Old Registration No:- '
Date Of lssue 06/05/2023 !

Licence is herby granted to Ankur Rathi valid only for the premises deseribed below Tor use as factory employing not
more than 50 persons on any one day during the year and using motive power not exceeding 2000 H.P. subject 1o the provisions
of the Factory Act, 1948, and the rules made thereunder. |
1
1

This licence shall remain in force till. 13/05/2024.unless further renewed.
Description of the Licenced Premises

The licenced Premises shown on plan no. SPRO0012197 dated. 14/05/2022 are situated in SHUBH CHEMICALS 5
AND ORGANOSYS PVT LTD, KH NO-1161/2 VILLAGE-DHANSRI, JANSHAT,MUZAFFAR NAGAR,251314, |
District ;- Muzaffarnagar and consist of the buildings shown on approved site plan. ‘

Validity
Dy e TR e |
YValid From Valid 11l | lee | |
W P = T I R P i |
405 2023 13052024 l; 7300 (0 |
bl CSe e S R | WSS 8 Al SRS |
Issued on the behalf of the Directorof Factories, Uttar Pradesh
Note: :
I. This is a computer generated licence, hence, no signature Is required. i

2. This licence may be verified Trom the website of the Labour Department, Govt. of UP -www.uplabour.gov.in
3. This licence is issued solely on the basis of the information submitted by the applicant. The Labour Department does not undertake
| responsibility for the correctness of the information contained herein,

' 4, This license shall remain in foree subject to validity of NOC from Fire Deptt. and U.P. Pollution Control Board during the entire
petiod of this license.

3. For Major Aceident Hazardous Factories. renewed license shall remain valid till as per validity of Safety Audit Report.

hitps:fuplabouracts.infreport/CertificateLicense/frm_FARegCerlificate.aspx?Param2=UPFAZ20002288ActKey=6&MemKey=3387614 141
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3T REM THTOU (Yular (HHefi) il Joms)

TS WEAT: UPFS/2021/30618/MZN/MUZAFFARNAGAR/278/3D

femis: 12-05-2022

ngifin @ s @ 5w SHUBH CHEMICAL AND ORGANOSYS PVT LTD (Ha/ufdee &I Fm)ddl 1161,VILLAGE-
DHANSRI,MUZAFFARNAGAR To31el - JANSATH, @2 U1 5826.43 sq.mt , 0 $as uiml 707.67 (371 dlew), =0l =1 ¥am - 1 fRr

T /T omw | ui e © anl il |l _ duue Bl @ | $ue n
SHUBH CHEMICAL AND ORGANOSYS PNVT LTD  § o] 15.00 mt.

T1 wE 1 Afti $Rf SHUBH CHEMICAL AND ORGANOSYS PVT LTD @iy fsan o ¥ €1 g3k arr e | b fansur ud il gren srawng,
vaosiodio vd sedad) urdla A B % SIS0TE0 & srER v § wiltg sl mi srgwnet @ Pl ger afimee eifterd g e 13-05-
2022 W1 Y& @/ yEn = @ ufafa ) ANSHUL KALRA & 31 T 7iam) wa o Sifniie sl Fea 1] B! & 3R siieiug ard
vl e e Ve @l Y gRa WA (TR W §iefteee) TA0EI0ET0 # St 4ull Industrial % areia guer falr 16-05-2022 ¥ 15-05-
2025 v 3 aul ¥ o g el ¥ wra Fela e o e @ o waa A Franser wofto of sfirers ssaeed @) sren e gu fradle s @@
s e | enfug @l e ogawnat @ urf) el @l & @reor fEdl ol wes & e TR SHUBH CHEMICAL AND ORGANQSYS PVT
LTD sffEdFl ool w9 8 Rrer gr/art i o ean wamos o1 e Feifta awaafy & ey 7 gl o ur Fefa ol gean ymms wa: €
frete A femr o, fRTes [ 3l SHUBH CHEMICAL AND ORGANOSYS PVT LTD Siffiinh ool w1 3 fdmiem grmert

Note : in view of fsg, cfo and dd report noc is being approved

“HE YU TS g1 Tegd sibireral , gastst %y o Peda fvar e wen 8 | g9 araer ure s ax Rrefe wwmor-ox w s g | us
WHIU-UE Y / e & it / b w7 s e |

wrare (Frfw afier)
v
ot fest o &1 e - 16-05-2022 Digitally Signed By
R : LUCKNOW (AMAN SHARMA)

[GF3173ACT1282848601036130C604188BOGLE040]

16-05-2022




THE NEW INDIA ASSURANCE CO. LTD.
{Government of india Underfaking)

Annexure 5

POLICY SCHEDULE FOR EMPLOYEES COMPENSATION INSURANCE

UIN NUMBER - IRDAN190P0077100001

Insured's Name | : |SUBH CHEMICALS AND ORGANOSYS PVT. LTD.
Insured's Details Issuing Office Details
Customner ID : |POS4522588 Office Code L |IMUZZARFARNAGAR (340700)
Address *|VILL. - DHANSRI, TEHSIL- JANSHAT, Address 1 [18T FLOOR, TOWN HALL ROAD
MUZAFFARNAGAR OPPOSITE PEACE LIBRARY
MUZAFFARNAGAR, 251001
MUZAFFARNAGAR ,UTTAR PRADESH,
251314
Phone No T XXX X0631 Phone No 1 |01312437342 / 01312437320
E-mailfFax : |jagdeepd@gmail.com, [/ E-mail/Fax : | nia.340700@newindia.co.in /
PAN No : 8.Tax Regn. No : |AAACN4165CST178
GSTIN/UIN ;. |09ABECSGE849K1ZM [ NA GSTIN . |DBAAACN4165C4ZM
SAC : |997138 (Other non-life insurance services
execl Rl)
Policy Details
Policy Number . |34070036230100000016 Business Source Code
Period of Insurance : |From: 01/11/2023 12:00:01 AM To: Dev.Off DIRECT BUSINESS - (1D7842442)
31/10/2024 11:59:59 PM level./Broker/Corp.
ent/Web
Aggregator/CPSC User
Date of Proposal : |01-Nov-23 Agent/Bancassurance/S | : [Mr. HARISH MISHRA (NIAAG00165923)
pecified Person HARISH MISHRA (S100258478)
Prev. Palicy no. : |34070036220100000028 Phone No : |9627644843 / NA
Client Type : |Corporate E-mail/Fax : IMHARISHB824@GMAIL.COM, / /
Premium(%) GST(®) Total (%} _Total (X in words) _Receipt No. & Date
23,903 4,302 28,205 RUPEES TWENTY-EIGHT | 3407008123000000409
THOUSAND TWO 7 - 30/10/23
HUNDRED FIVE ONLY
Details of Employees with monthly wages upto ¥ 15000:
Categories Sub Categories No of Cash Total
Employee Wages
Chemical Works ALL STAFF ( STOREKEEPER 1,FITTER 2, OPRATER 2, 16 2880000
SHIFT INCHARGE 4 , ELECTRICIAN 1, MANT. INCH. 1
BOILER ATTENDENT 2, CLERCK 1, MANAGER 1 &
ACCOUNTAT 1)
Details of Employees with monthly wages above T 15000:
Categories Sub Categories No of Cash Total
Emploves Wages
Chemical Works ALL STAFF( STOREKEEPER 1,FITTER 2, OPRATER 2, 16 3272400

ACCOUNTAT 1)

SHIFT INCHARGE 4 , ELECTRICIAN 1, MANT. INCH. 1
BOILER ATTENDENT 2 , CLERCK 1, MANAGER 1 &

Trade Description

Particular of Works

Location Details

Included All Sub -
Contractors

CHEMICAL FACTORY

CHEMICAL FACTORY

MUZAFFARNAGAR

JANSHAT

Contractor/Sub-Contractor Details:

Policy No. : 34070035230100000016 Daocument

genarated by 20827 &

30/10/2023 16:50:50 Hours.

Regd. & Head Ofiice: New India Assurance Bldg., 87 M.G. Road, Fort, Mumbai - 400 001. TOLL FREE No. 1 800 209 1415.

Page 1 of 2



THE NEW INDIA ASSURANCE CO. LTD.
{Government of India Undertaking)

Serial No Name of Description Categorie No. of Workers Amount Wages
Contractor

Skilled |Unskilled| Others

Extensions under the Policy Cover

Name of the Extension Sub Limit of the Extension Deductibles of the Extension

Medical Extension £100000 NA

Special Conditions

—— NA
Special Exclusions NA
Special Excess/Deductible NA
The Policy shall be subject to EMPLOYEES COMPENSATION INSURANCE Policy clauses attached herewith.
Clauses Description
Premium and GST Details
Rate of Tax Amount in INR
Premium . T 23,903
SGST g 2151
CGST 3 2151
IGST 0 0

In withess whereof the undersigned beinfg duly authorised by the Insurers and on behalf of the Insurers has (have) hereunder
set his (their) hand(s) on this 30th day of October,2023.

For and on behalf of

The New India Assurance Company Limited

Date of Issue: 30/10/2023 |

Duly Constituted Attorney(s)

Stamp Duty under the Policy is 2

Mudrank Dt. consolidated Stamp Fees Paid by Pay Order Number vide receipt

number dt,

We hereby declare that though our aggregate turnover in any preceding financial year from
2017-18 onwards is more than the aggregate turnover notified under sub-rule (4) of rule 48,
we are not required to prepare an invoice in terms of the provisions of the said sub-rule.

Tax Invoice No : 34070023E0005655

IRDA Registration Number: 190
NIA PAN NUMBER: AAACN4165C

Policy No. : 34070036230100000016 Document generated by 20927 at 30/10/2023 16:50:50 Hours.
Regd. & Head Office: New India Assurance Bldg., 87 M.G. Road, Fort, Mumbai - 400 001. TOLL FREE No. 1 800 209 1415.

Page 2 of 2
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Cartificate tor Use of Boller
| (Regadntion 389} y
: o) {h
From The Boiler O
AsmstantDeputy Director of Bolers Rogisiry No: &

ik Ms St rQw &
Qg 1 L.,
Vi T Jansath,
Muzaffamoagat
¥ FA Date: 05.11.2022 1
You are allowed to work the above nolod Boller ung®Nhe provisions of section |
& of THE BOILER ACT (V of 1923). at the s working pressure of |

Tt egee oy Ve am bite
Randiur Viwar Purbey seem
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7. There should be strict bon on chewing of guika, tobecco efc. st Boiler promiges, alsa
spituog (s strictly peohibited and punishabis with 0 as per government order.
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Annexure 8

TEST REPORT

Ambient Air Quality Monitoring

Test Report No. : EKQJE-616/050324
Issued To

: SHUBH CHEMICALS & ORGANOSYS PVT
KHASRA NO-1161-1162, VILL-DHANSARI,
DISTT.-MUZAFFARNAGAR, U.P.

LTD,

Issue Date : 09/03/2024

Sample Description
Sample Drawn on
Sample Drawn by
Sample Received on
Sampling Location

:  Ambient Air

04/03/2024 To 05/03/2024
: EPEPL (Mr. Deepak Yadav)
: 05/03/2024

150 Metter (South Sidg)

Sampling Time 24.0 Hrs.

Sampling Plan & Procedure SOP-AAQI15

Analysis Duration : 05/03/2024 To 09/03/2024

Ambient Temperature (°C ) : 240

Average Flow Rate of SPM (m*/min.) o

Average Flow Rate of Gases (lpm) v 1.0

Weather Conditions : Clear

Remark (if any) ¢ Lat-29350093°, Long - 77.874158°

RESULTS
Limits as per CPCB

S. No. |Parameters Test Methods Results Units Notification, 18th Nov

Fy— 2009

1 |Particulate Matter (PM10) 1S: 5182 (P-23) 98.5 ug/m’ 100.0
2  |Particulate Matter (PM2.5) 1S: 5182 (P-24) 57 .4 ug;‘m:‘ £60.0
3 |Sulphur Dicxide (as S$0,) 1S: 5182 (P-2) 12.5 ug/m® 80.0
4  |Nitrogen Dioxide {as NQp) IS: 5182 (P-6) 28.6 pg/m® 80.0
5 |Carbon Monoxide (as CO) IS: 5182 (P-10) 1.18 mg/m’ 4.0
6 |Lead (as Pb) 1S 5182 (P-22) <0.1 pg/m’ 1.0
7  |Nickel {(as Ni) IS: 5182 (P-26) <15.0 ng/m’ 20.0
8 |Arsenic (as As) EKO/CHEM/SOP/AAQ-02 <5.0 ng/m® 6.0
g |Ozane (as Og) IS: 5182 (P-9) <10.0 a/m® 180.0
10 |Ammonia (as NHy) 1S: 5182 (P-25) <20.0 ugfm?® 400.0
11 |Benzene (as CgHg) 1S: 5182 (P-11) <1.0 ug/im® 5.0

Benzo(alpha) Pyrine-Particulate X 3

i Only IS 5182 (P-12) <1.0 ng/m 1.0

Notes :

1. The results given above are rejated to the tested sample, for various parameters, as observed at the time of
at the time of Sampling. The customer asked for the above tests only.

2. This test report will nct be generated again, either wholly or in part, without prior written permission of the Laboratory,

4. The test samples will be disposed off after 15 days from the date of issue of test report, unless until specified by the customer.

Sample received for biological tests will be destroyed after 7 days from the date of issue of test report.
4, Responsibility of the Laboratory is limited to the invoiced amount only.

** End of Report **
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279 ‘Annexure 9
IS TESTING LABORATORY PRIVATE L!M!TED

Laboratery: A-114, Secior-80, Phase-il Noida, Gautam Budh Nagar - 201305,
{An IS0 2001: 2015, 1ISO 14001:2015 & 150 45001:2018 Certified Laboratory]
Website: www.itslab.in, Email: itlrclab@gmail.com, infe@itslab.in, contact@itslab.in
+91 9911659800, 9305780312, 09958849764

Report Code: SE-230224-27, Page-10f 2
TEST REPORT
Stack Emission Report
Report Code: SE-230224-27 Issue Date: 28/02/2024

Issued To: MYS. Subh Chemicals & Organosys Pvt. Lid.
Kh. No.- 1161, 1162, Vill — Bhansri, Tehsil- Jansath, Distt- Muzaffarnagar, U.P.- 251314

SAMPLING & ANALYSIS DATA

Sample Drawn on : 2240242024
Sample Drawn By s I'TS Representative
Sample Deseription : Stack Limission
Sampling l'ime : 30 minutes
Sampling Plan &Procedure - SOP/SE/09
Sample Received Date y 23/02/2024
Analvsis Duration . z 23/02/2024 To 28/02/2024
Ambient Temperature( C) : 25.0
Source of Emission ¢ Stack Attached to SAP
Capacity : 125 TPD*
Type of Tuel used : Sulphur
Normal Operation Schedule : 24 Hrs
Type ol Stack ; Metal cireular
Stack Height (from Ground) : 50 Mirs
Stack Dia (at sampling point) - 800 mm
Stack Temperature { C) : 86
Flue Gas velocity (Mtr/Sec) : 7.19
Pollution Control Device (IF Any) - Alkali Scrubber
TEST RESULT
5. No. . Parameter :. Test Method Test Results Specifieation é Unit
l i. | Sulphur dioxide (as SO-) | 1S:11255(Part-2) l 1290 1370 l mg."Nm:
7
/)(,
% :-DV#\E W
CHECKEN BY AUTHORISEDSIGNATORY
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ORY PRIVATE LIMITED

Laboratary A- t!‘m, Seeidr«aﬂ Phasa’-if Noida, Gautam Budh Nagar - 201305, (U.P.)
(An ISO 9001: 2015, 1SO 14001:2015 & 1SO 45001:2018 Certified Laboratory)

P Website: wwuw.itslab.in, Email: itlrclab@gmail.com, info@itslab.in, contact@itslab.in

ARG _ i +91 9911659800, 9305780312, 09958849764
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Report Code: SE-230224-27, Page- 2 of 2

2. T Acid Mist

“USEPA
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. mgjﬁn? ~

Note:r- *Current Load of plant is 118 TPD




1. 1E NEW INDIA ASSURANCE CO. LTD.
(Government of India Undertaking)

POLICY SCHEDULE FOR PUBLIC LIABILITY (Act Only) INSURANCE

UIN NUMBER - IRDAN190P0076100001

Annexure-

Insured's Name | : [SUBH CHEMICALS AND ORGANOSYS PVT. LTD.
Insured's Details Issumg Office Details
Customer ID ; |[PO94522599 Office Code : IMUZZARFARNAGAR (340700)
Address : |VILL. - DHANSRI, TEHSIL- JANSHAT, Address 1 |1ST FLOOR, TOWN HALL ROAD
MUZAFFARNAGAR OPPOSITE PEACE LIBRARY
MUZAFFARNAGAR,251001
MUZAFFARNAGAR ,UTTAR PRADESH,
251314
Phone No KKK XX0681 Phone No : [01312437342 /1 01312437320
| E-mail/Fax : |jagdeepd@gmail.cem, / E-maillFax ! |nia.340700@newindia.co.in /
PAN No 3 S.Tax Regn. No 1 |AAACN4165CST178
GSTIN/UIN : |0SABECSE849K1ZM / NA GSTIN : |O9AAACN4165C4ZM
SAC : | 997139 (Other non-life insurance services
excl Rl)
Palicy Details
Policy Number : |34070036243300000001 Business Source Code
Period of Insurance : |From: 05/04/2024 02:33:42 PM To: Dev.Off. DIRECT BUSINESS - (1D7842442)
04/04/2025 11:59:59 PM level/Broker/Corp.
Agent/Web
Aggregator{CPSC User
Date of Proposal 1 |05-Apr-24 Agent/Bancassurance/S | : |Mr. JAGDISH CHANDRA MISHRA
pecified Person ENIM D7840676) AGENT_SITE_92084
1D7843829)
Prev. Policy no. 2 Phone No 1101312411894, 9837140212 / NA
Client Type : |Corporate E-mail/Fax . |mishrajagdish777@gmail.com, [ /
Premium() ERF GSTR) Total () Total (¥ in words) Receipt No. & Date
Premium(X)
15160 15160 2,728 33,048 RUPEES THIRTY-THREE | 3407008124000000013
THOUSAND FORTY- 3 - 05/04/24
EIGHT ONLY
Details of risk covered under current year policy:
Deductible
s
Retroactive| Paid Up No Of AQA AOA:AQY AOQY Annual Annual Noof |No of Other
Date Capital Locations : Tumover - | Turnover - | workmen | Employee
Involved Previous Proposed
Year ear

05/04/202| <= 15 1 10000000 1:1 10000000 29000000 | 30000000 60 0

4 Crore 0 0
Retroactive Dates

Deductibl
=]

Retroactiv| Date Paid Up No OF ADA ADA:ADY AQY Annual Annual No of No of
e Date Capital | Locations Turnover -| Turnover -| workmen |  Other
Details Involved Previous | Proposed Employee

Year ear

RETROA | 05/04/20 |<=15Cro 1 1000000 1.1 1000000 [ 2900000 | 3000000 60 0

CTIVE 24 re 0 0 00 00
DATE 1

RETRO-DATE IS SUBJECT TO LESSER OF LIMITS - NARROWER OF COVER.

Extensions under the Policy

Name of the Extension

' Sub Limit of the Extension

Deductibles of the Extension

Palicy No. : 34070036243300000001Document generated by 20927 at 05/04/2024 16:04:59 Hours.

Regd. & Head Office: New India Assurance Bldg., 87 M.G. Road, Fort, Mumbai - 400 001. TOLL FREE No. 1 800 209 1415,

Pana 1 nf?



+ .E NEW INDIA ASSURANCE CO. LTD.,
(Government of India Undertaking)

’S—peo:ial Conditions NA
NA
Special Exclusions NA
| Special Excess/Deductible 0
Retroactive Dates Date
Retroactive date 05/04/2024

The Policy shall be subject to PUBLIC LIABILITY (Act Only)} INSURANCE Policy clauses attached herewith.

| Clauses | Description
Premium and GST Detalls

Rate of Tax Amount in INR
Premium T 30,320
SGST ' _ : g 1364
CGST 9 1364
1GST 0 0

In witness whereof the undersigned being duly authorised by the Insurers and on behalf of the Insurers has (have) hereunder
[ _

set his (their) hand(s) on this 05th day of April,2024.

For and on behalf of

The New India Assurance Company Limited
Date of Issue: 05/04/2024

Duly Constituted Attorney(s)

Stamp Duty under the Policy is 1

Mudrank Dt. consolidated Stamp Fees Paid by Pay Order Number vide receipt
number dt.

We hereby declare that though our aggregate turnover in any preceding financial year from
2017-18 onwards is more than the aggregate turnover notified under sub-rule (4) of rule 48,
we are not required fo prepare an invoice in terms of the provisions of the said sub-rule.

Tax Invoice No : 34070024P0000172

IRDA Registration Number: 190
NIA PAN NUMBER: AAACN4165C

Policy No. : 34070036243300000001Document generated by 20927 at 05/04/2024 16:04:59 Hours.
Regd. & Head Office: New India Assurance Bidg., 87 M.G. Road, Fart, Mumbai - 400 001. TOLL FREE No. 1 800 209 1415,
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Annexure — 5

Photograph of E.T.P.

= i GPS Map Camera dyrr I Bl cPsMap T
Dhansri, Uttar Pradesh, India / Dhansri, Uttar Pradesh, India

Unnamed Road, Dhansri, Uttar Pradesh 251314, Unnamed Road, Chansri, Uttar Pradesh 251314,
India India

Lat 20.35132° Lat 20.351326°
B Long 77.87232° | ‘ Long 77.87
20/04/24 01:11 PM GMT +05:30 20/04/24 01:07 PM GMT +05:30
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284 Annexure-

6
i REGIONAL LABORATORY MuzaffarNagar
o UTTAR PRADESH POLLUTION CONTROL BOARD
'2%3,%54 Kamal Cinema Building,Railway Road, Muzaffarnagar

Date:23/04/2024
- Name of Industry: SHUBH CHEMICAL AND ORGANOSYS PVT LTD, Khasra No. 1161, 1162 Village Dhansri

2- Address of Industry: Khasra No. 1161, 1162 Village Dhansri

3- Distriet: Muzaffarnagar

1

4- Description about sampling point: Final Outlet from Neutralization Tank (After PSF & ACF)
5- Type of Sample (Grab;’Composite;’Integratcd): Grab

6- Sample Collected By: (1)Imraan Ali;A E.E (2)Mancesh Kumar;]. R.F

7- Colour and Odour: Colourless No Specific

8- Quantity and Packing: 2.0 Lirs PVC

9- Date of Sample Collection: 20/04/2024

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 20/04/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 8.4 -- 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 38 - 10-20000 mg/l

D Total Suspended Solids dried at 103-
105 °C 2023

Dissolved Solids, APHA 24th Ed. 2540 C mg/1 1480 - 10- 50000 mg/l
Total Dissolved Solids dried at 180 °C
2023
Total Solids, APHA 24th Ed.2540 B: mg/l 1518 - 10- 50000 mg/1
2023
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 20.0 -- 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 156 - 5.0 -100000 mg/1

Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI), The Environment (Protection) Rules, 1986

source: www.cpeb nic.in/GeneralStandards. pdf. Besides these standards, refer EPA standavds for specific purpose

*Non-NABL Parameters.
Nate: | The results in the Test Report relate only o e items tested: 2. The report shall tet be reproduced-excent in full, without the written permissian ol laboratory, 3. The test report pertains to the sample as
received in Lab,

Remark: Ai the time of inspection industry found operational.

Analysed by-
[Diwakar Dev Gahlot(JRF)]
it oigitallysigned
Authorized by A n klt by Ankit Singh
. Date: 2024.04.23
Ankit Singh (RO) Sin g h 15267 2520

Regional Officer

1ofPage 3
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Annexure — 7

Photograph of Sulphur oxide meter, pH meter for sulphuric acid
with alarm system and Hooter

Uttar Prade:

|, Dhansri, Uttar Pr

i

[
= SULPHUR OXIDE |
 ANALYZER |
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Annexure — 8

Photograph of colour coding and insulation works on the established
pipelines

&) GPS Map Camera

Dhansri, Uttar Pradesh, India
Unnamed Road, Dhansri, Uttar Pradesh 251314, India

Lat 29.350887°
N Long 77.87287°
20/04/24 01:13 PM GMT +05:30
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e REGIONAL LABORATORY MuzaffarNagar
Ny UTTAR PRADESH POLLUTION CONTROL BOARD
-2%?%54 Kamal Cinema Building,Railway Road, Muzaffarnagar

Date:23/04/2024
- Name of Industry: SHUBH CHEMICAL AND ORGANOSYS PVT LTD, Khasra No. 1161, 1162 Village Dhansri

2- Address of Industry: Khasra No. 1161, 1162 Village Dhansri

3- Distriet: Muzaffarnagar

1

4- Description about sampling point: Final Outlet from Neutralization Tank (After PSF & ACF)
5- Type of Sample (Grab;’Composite;’Integratcd): Grab

6- Sample Collected By: (1)Imraan Ali;A E.E (2)Mancesh Kumar;]. R.F

7- Colour and Odour: Colourless No Specific

8- Quantity and Packing: 2.0 Lirs PVC

9- Date of Sample Collection: 20/04/2024

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 20/04/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 8.4 -- 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 38 - 10-20000 mg/l

D Total Suspended Solids dried at 103-
105 °C 2023

Dissolved Solids, APHA 24th Ed. 2540 C mg/1 1480 - 10- 50000 mg/l
Total Dissolved Solids dried at 180 °C
2023
Total Solids, APHA 24th Ed.2540 B: mg/l 1518 - 10- 50000 mg/1
2023
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 20.0 -- 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 156 - 5.0 -100000 mg/1

Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI), The Environment (Protection) Rules, 1986
source: www.cpeb nic.in/GeneralStandards. pdf. Besides these standards, refer EPA standavds for specific purpose

*Non-NABL Parameters,

Nate: | The results in the Test Report relate only o e items tested: 2. The report shall tet be reproduced-excent in full, without the written permissian ol laboratory, 3. The test report pertains to the sample as
received in Lab,

Remark: Ai the time of inspection industry found operational.

Analysed by-
[Diwakar Dev Gahlot(JRF)]
it oigitallysigned
Authorized by A n klt by Ankit Singh
. Date: 2024.04.23
Ankit Singh (RO) Sin g h 15267 2520

Regional Officer
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